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1. 
the following Committees of the Haryana Vidhan Sabha during the. 

year 1983-84. 

PREFACE 

The Brochure gives brief information about the work done by 

I. Public Accounts Committee. 

2. Committee on Public Undertakings. 

3. Committee on Estimates. 

4. Committee on the Welfare of Scheduled Castes and Scheduled 

Tribes. 

5. Committee on Government Assurances. 

6. Committee on Subordinate Legislation. 

7. Committee of Privileges. 

8. One Man Enquiry Committee. 

9. Business Advisory Committee. 

10. House Committee. 

11. Library Committee, . 

12. Committee on Petitions, ’ 

13. Rules Committee. 

¥ CHANDIGARH : G.L. BATRA 

- The 22nd June, 1984. . Secretary. 
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PUBLIC. ACCOUNTS COMMITTEE 

The Committee consisted of nine members of the Haryana Vidhan 
Sabha, who were elected on 28th April, 1983 by the Sabha from amongst 
its members according to the principle of proportional representation 
by means of single transferable vote. Seth Ram Dass Dhamija, M.L.A., 
a member of the Committec was appointed by the Speaker to be the Chair- 
man of the Committee. 

2. The Committee held & total number of 76 mestings during the 
period under review. ‘The names of members and the number of meetings 
attended by each one of them are shown in the following table :— 

51. Name of Members Number of meetings 
No. attended . 

1. Seth Ram Dass Dhamija 70 

'.2. Shri Banarsi Dass Balmiki . 57 

.3, Shri Hira Nand Arya ) / 67 

4. .Ch. Mange Ram 55 

5. 8hri Om Parkash Mahajan 64 

6. Master Ram Singh 47 

7. Shri Roshan Lal Tewari 53)'" 

' '8, Master Shiv Parshad 76 

9. Ch, Shakrulla Khan - ‘ _ 47r— 

Reports/Accomnts Examined 

3. The Committee examined the Appropriation Accounts/Finance 
Accounts of the Haryana Government for the year 1979-80 and 1980-81 
and the Report of the Comptroller and Auditor General of India for 
the vear 1978-79 (Civil and Revenue Receipts). 

Meetings held and business transacted 

4. The dates of meetings, the number of members present and 
business transacted at each meeting are given below :— 

Se. Date of meeting Number of Business transacted 
No. Members 

present 

-1 2 3 4 

1. 16th May, 1983 ) 9 1, The Secretary Haryana Vidhan Sabha 
and पाठ Accountant General, Haryana ex- 
plained the scope and- functions of the 
Committee to the Members,
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1 2 4 

2. 23rd May, 1983 

3. 24th May, 1983 

4. 30th May, 1983 

1. Discussion with the Chiel Secretary to 

Govt. Haryana ,and Commissioner and 

Secretary to Govt. Haryana Finange De- 
pariment in cennection with the lae receipt 
of replies to the questionnaires of -the 

Coemmittee from various departments, 

The Committee after discussion decided to 

dispense with the practice of sending 

questionnaites relating to the reports of 

the Comptroller and Auditor General of 
India to the concerred departments because 

of non receipt of replies to the question- 
naires within the stipulated time. 

2. .Oral examination of the representa- 
tive of Home Depariment in respect of 

Grant No. 3 of the Appropriation Accounts 
. of Haryana Government for the year 

1979-80, 

3. Oral examination of the representa- 
tive of Bducation department in respect 
of -Grant No. 9 of the Appropriation 
Accounts of the Haryana Government for 

_the year 1979-80, 

4. Qral examination .of the representa- 
tive of Town and Country Planving depart- 
ment in respect of Grant No. 11 -of the 
Approprigtion Accounts of the Haryana 
Government for the year 1979-80. 

1. Oral examination of the Chief 
Secretary in respect of Grant No. 2 and 13 
of the Appropridtion Accounts of the 
Haryana Government for the year 1979-80. 

2. Oral examination of the representa- 
tive of Town and Country Planning and 
P.W.D. Public Health in respect of Grant 
No. 11 of the Appropriation Acgounts of 
the Haryana Government for the year 
1979-80. 

3. Oral_examination of the representa- 
tive of the P.W.D. Public Health in respect 
of Grant No. 10 9f the Appropriation 
Accounts एव the Haryana Government for 
the year 1979-80, 

4. Oral examination of the representa- 
tive of Tourism Departrent in respest of 
Grant No.24 of the Appropriation Accounts 
of the Haryana Government for 
the year 1979-80. 

5. The Committee decided to under- 
take the study tour of West Bengal, Orissa 
and Andaman Nicobar afier fificenth Sep- 
tember, 1983. 

1. Oral examination of the representa- 
tive- of PW.D.. B & R in respect of Grant 
No. 8 of the Appropriation Accounts of 
the Haryana Government for the year 
1979-80, दी 
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5. उड़ा May, 1983 

6. 7th June, 1983 

7. 13th June, 1983 

8. 14th June, 1983 

2, Oral examination of किट representa- 
tive ofPanchayat Department in respect 
of Grant No, 21 of Appropriazion Accounts 
109f79.mse l:..Haryana Government for the year 

3. Oral examination of tae representa, 
tive of Co-operation Department in respect 
of Grant No. 22 of the Appropriation 
Accownts of the Haryana Gavernment for 
the year 1979-80. 

4. Oral examination of #he representa- 
tive एव Transport Departmer.t in respect of 
Grant No. 23 of the Appropriition Accounts 
Iogf 7t9-h8eOHaryana Government for the year 

. 1. Oral examination of the representa- 
tive of Irrigation Departrent पा respect 
of Grant No. 15 of the Appropriation 
Accounsts of पीट Haryana Government for 
the year 1979-80, 

2. Oral examination of the representa- 
tive of Fisheries Department in respect of 
Grant No. 19 of the Apsropriation Ac- 
counts of the Haryana Government for 
the year 1979-80. 

3. Oral examination एव the representa- 
tive of Revenue Department in respect 
of Grants No. 4,13 & 25 o7 the Appropria- 
tion Accounts of the Haryana Government 
for the year 1979-80, 

1. Oral examination एवं the represenia- 
ve of Animal Husband-y Department 
jn respect of Paragraph %1 of the report 
of the Comptroller and  Auditor' General 
of India for the year 1975-79 (Civil). 

2. The Committee deciled to undertake 
on the spot study tour of Poultry Farmsf 
Livestock Farms at Sirsi and Hissar o 
22nd and 23rd June, 1983. 1 

1. Oral examination cf the representa- 
tive of Food and Supplies Department 
in respect of paragraph 625 of the report 
of the Comptroller and Auditor General 
of India लिए the year 1975-79 (Civil). 

2. Oral examination of the representa- 
ative of Developmen- and Punchayat 
Department in respect of paragraphs 3.3, 
7.2and 8.2 of the Report of the Comptroller 
and Auditor General of India for the year 
1978-79 (Civil). 

1. Oral examination of the representa- 
tive of the Medica] and Health Department 
in respect एव paragrapls 3.5, 5.6, 7.2, 8.1 
8.2 of the report of the Comptroller and 
Auditor General of Irdia for the year 
1978-79 (Civil).
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9. 20th June, 1983 

10. 215 Juope, 1983 

11. 27th June, 1983 

1. Oral examination of the representa- 
tive of Irrigation Department in vespect of 
paragraphs 4.1, 4.2, 4.3, 5.6 (II), 5.1, 5.2, 
5.3,8.1 and 8.2 of the report of the Comp- 
troller and Auditor General of India 
for the year 1978-79 (Civil). 

2. The Com rittee decided fo undertake 
on-the-spot. study tour of Okhla Barrage on 
30th June, 1983, 

1. The Committee framed the ques- 
tionnaires on the Appropriation Accounts 
of the Haryana Government for the year 
1980-81 in respect of the following De- 
pariments —- 

1. Home 
2. PWD.B&R i 
3. Education 
4, Social Welfare & Rehabilitation 
5, Trrigation 
6. Animal Husbandry 
7. Forest 
8. Transport - 
9, Tourism 

™~
 

. Oral cxamination of the representa- 

tive एवं the PW.D, B & R in respect of 
paragraphs 4.3, 5.1, 5.2, 5.3, of the report of 
the Comptrolter and Auditor General 
of India for the year 1978-79 (Civil). 

3. -Oral examination of the representa- 

tive of P.W.D. Public Health and Haryana 

Urban Development Authority in respes 

of paragraphs 54 and 4.3 of the rcport 

of the Comptroller and Auditor General 
of India for the year 1978-79 (Civil), 

1. Oral examination of the representa- 
tive of Hom: Departmsnt in respect of 
Grant No. 3 of the Appropriation Accounts 
°9f80-thse Haryana Government for the year 
1980-81. 

2. Oral examination of the representa- 
tive of PW.D. B & R in respect of Grant 
No. 8 of the Appropriation Accouats of 
the Haryana Government for the year 
1980-81. 

3. Oral examination of the representa- 
tive of Education Department in respect of 
Grant No. 9 of the Appropriation Accounts 
of the Haryana Government for the year 
1980-81. 

4, Oral examination of the representa- 
tive of Social Welfare Department in 
respect of Grant No. 13 of the Approprin- 
tion Accounts of the Haryana Government 
for theyear 1930.81, ’ 
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4 28th June, 1983 

30th June, 1983 

4th July, 1983 

Sth July, 1983 

1. Oral examination of the representa- 
tive of Irrigation Department in sespect of 
Grant No. 15 of the Appropriatior: Accounts 
logf 8tohemI-Iz*lryana Gove.mment-forthe year 

2. Oral examination of the representa- 
tive of Forest Department in vespect of 
Grant No. 20 of the:Appropriction -Ac- 
counts of the Haryana Goverament for 
the year 1980-81. oo 

3, The Committee decided to hold 
their meeting on 21st; 220d and 23rd July, 
1983 to draft the 20th Repost on the 
Appropriation Accounts{Finfnce Accounts 
of the Haryana Govt. for the year 1979-80 - 
and 1980-81 at Mussooric. 

4, Oral examination of the r=presenta- 
tive of Transport Department in respect 
of ‘Grant No. 23 एवं the Appropriation 
Accounts of the Haryana Government for 
the year 1980-81. 

5. Oral examination of the rcpresénta-! 
tive of Tourism Department -it-réspect of 
Grant No. 25 of the- Appropdation Ac- 
coants of the Haryana Govetnment for 
the year 1980-81. 

6. Oral examination of the -epresenta- 
tivz of Animal Husbandary I*epartment 
in respect of Grant No. 18 of पीट Appro- 
priatron Accounts of the Haryaaa Govern- 
ment for the year 1980-81. 

1. The Commitiee visited -he -site of 
construction of New. Okhla Barrage .at 
Delhi  and held discussions with the 
representatives  of the Imrigation Depit. 
of Haryana and Uttar Pradesh Govern- 
ments. 

1. Oral examinztion of the representa- 
tive of Education Departmenf in respect 
of paragraphs 3.2, 5.7, 7.2.of the _report 
of the Comptreller and ‘Audi~or General 
of India for the year 1978-79 (Civil} 

1. ©Oral examination of the representa- 
tive of Agricalture Departmert in respect 
of Grant No. 17 of the -Appropriation 
Accounts.of the Haryana Gowvernment for 
the year- 1979-80. 

2. Oral examination of the representa- 
tive of Animal Husbandry Department 
in respect of paragraph 3.1 of the report 
of the Comptroller and Audtor General 
of India for पाए year 1978-79 ICivil). 

3. The Commiitee reviewed their 
earlier decision of holding (जिन? meeting
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16. 

19. 

20, 

21. 

22, 

23. 

24. 

6th July, 1983 

’ 

7th July, 1983 

11th July, 1983 . 
b 

18th July, 1983 

19¢h Tuly, 1983 

21st July, 1983 
1 

22nd July, 1983 

23rd उपाए, 1983 

25th July, 1983 - 

at Mussoorie and decided to hold their 
mectings on the same dates था. Simla 
instead of at Mussorie. 

1. The Committes visited Central 
‘Workshop, Nangal Dam and held dis- 
cussion with the representatives of Irri- 
gation Department. 

1. The Committee visited Slapper 
power house for an on the spot study and 
held discussion  with the representatives 
of Beas Satlej Link Project at Slapper. 

1. 028 examination of the representa- 
tive of Housing Department in respect of 
paragraph 3.4 of the report of the Comp- 
troller and Auditor General of India for 
the year 1978-79 (Civil). 

1, Oral ecamination of the representa- 
tive of Agriculture Department in respect 
of paragraphs 7.4, 7.2, 8.1 and 8.2 of the 
report of the Comptroller and Auditor 
General of India for the year 1978-79 
(Civil). 

1. Qral examination of the representa- 
tive of Health Department in respect of 
paragraphs 4.3, 5.1, 5.2, 5.3 and 8.2 of 
the report of the Comptrolier and Auditor 
General of India for the year 1978-79 
(Civil). 

‘2. Qral examination of the representa- 
tive of Printing and Stationery Department 
in respec: of paragraphs 6.23 and 6.24 
of the rzport of फिट Comptroller and 
Auditor General of India for the year 
1978-79 {Civil). 

1. The Committze scrutinised the rele- 
vant Audit Reports, proceedings and 
record for the purpose of drafting their 
20th Report relating to the Appropria- 
tion Accounts/Finance Accounts of the 
Haryana Government for the vear 1979-80 
and 1980-81, ai Simla. 

1. The Committec drafted their 20th 
+ Report o2 the Appropriation Accounts/ 

Finange Accounts एवं the Haryana Govt. 
Sf'omlr the years 1979-80 and 1980-81. at 
imla, 

1. The Committes finalised their 20th 
Report on the Appropriation Accounts/ 
Finance Accounts of the Haryana Govwt. 
Sfo_rnflthe years 1979-80 and 1980-81, at 
imla, 

* 1. Oral examination of the representa- 
tive  of Co-operation Depariment in 
respect of paragraphs 7.8, 7.9, 7:10 of the 
report of the Comptroller and Auditor 
General छा India for the year 1978-79 
(Civil). ' 
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25. 26th July, 1983 

‘26, 1st August, 1983 

27. 2nd August, 1983 

28. 8th August, 1983 

29, 9th August, 1983 

30, 16th August, 1983 

31, 22ad August, 1983 

8 

7 

1. ©Oral examination of the Zepresenta-. 
tive of Transport Department in respect 
of paragraph 6.21, 6:22 of the Report of 
the Comptroller and Auditor 3eoeral of 
India for the year 1978-79 (Civi). 

1. Oral examination of the -epresenta- 
tive of Excise and Taxation I'separtment 
in respect of paragraphs 2.1, of the report 
of the Comptroller and Audibr General 
of India for the year 1978-70 (Revenus 
Receipts. 

1. Oral examination of the -epresenta- 
tive of Excise and Taxation Department 
in respect of paragraphs 2.0, 2.2, 2.3, 
2.4, 2.5, 26,27, 2.8, 2.9, 2.10. 2,11, and 
4.1 of the report of the Comptroller and 
Auditor General of India fcr the year 
1978-79 (Revenue Receipts). 

1. Oral examination of the representa- 
tive of Revenue Department ic respect of 
paragraphs 3.1, 3.2 & 3.3 of the report of 
the Comptroller and Auditor General of 
India for the year 1978-79 (Revenue 
Receipts). ' 

1. Oral examination of the Tepresenta- 
tive of Co-operation Department in respect 
of paragraphs 7.10 आते 7.11 of the report 
of the Comptroller aud Audi-or General 
of India for the year 1978-79 (Zivil). 

2. The Committee tentatively decided to 
undertake the study tour of the States of 
Maharashtra, Tamil Nadu and Orrisa 
fm983m 30th September, 1983f1st October, 
1 . 

3. The Committee framed the question- 
naire on the report of the Comptroller 
and Auditor General of Indiafor the year 
1979-80 (Civil) relating to the following 
departments : 

Transport 
Printing and Stationary 
Housing _ 
Cooperation 
Technical Education 
Industrial Training 
Medical Education 
Sports O

I
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R
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हज 
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1. Oral examination of the representa- 
tive of Transport Department in respect of 
paragrphsa 4p.4, 4.5 and 4.6 f घाट report 
of the Comptroller and Aud tor General 
का India for the year 1978-79 (Revenuc 
receipts) 

1. Oralexamination of the represcata- 
tive of the Local Government Department 
in respect of paragtaphs 7.5 and 7.6 of__w
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32. 

33, 

34, 

35, 

3; 

23rd August, 1983 

26th August, 1983 

30th August, 1983 

5th September, 1983 

6th September, 1983 

- 

4. 

5 

7 

the report of the Comptroller and Auditor 
General एव India for the year 1978-79 
{Civil), 

2. Qral examination of:the representa- 
tive of Finance Department in respe:t of 
paragraphs 2.2 and 2.5 of the report of the 
Comptruller and Auditor General of India’ 
for the year 1978-79 (Civil). 

1, Oral examination of the representa- 
tive of Transport Department in respect of 
paragraphs 6.21 and 6.22 of the report of 
the Comptroller and Auditor General of 
India for the year 1978-79 (Civil). 

1. Oral examination of the representa- 
tive of Irrigation Depariment in respect of 
Paragraphs 5.1, 5.2, 5.3, and 54 of the 
report " of the Comptroller and Auditor 
General of India for the year 1978-79 
{Revenue Regeipts). f 

1. Oral examination of the representa- 
tive of Revenue Depariment in respect of 
paragraphs 3.2, 3.3, 3.4, 3.5 and 3.6 of the 
report  of the Comptroller and- Auditor 
General of Imdia for the year 1978-79 
(Revenue Receipts), 

2. Oral examination of the representa- 
tive of Forest Department in respect of 
paragraph 5.6 of the report of the Comp- 
treller and Aunditor General of India for 
the year 1978-79 (Revenue Receipts). 

3. Oral examination of the representa- 
tive ‘of Food and Supplies Department 
in respects एव paragraph 5.7 and 5.8 of the 
report एव, the Comptroller and Auditor 
General of India लि the year 1978-79 
(Revenue Receipts). ः 

4. The Committee held discussion with 
the members of the Public Accounts 
Committee of Manipur State Legislative 
Assembly on matters of common interest. 

1. Scrutiny of replies received from 
the Government in tegard to the imple- 
mentation of observationsfrecommenda- 
tions cont2ined ia the following paragraphs 
of various Reporis -of the Public Accounts 
Committee of the Haryana Vidhan sabha :— 

Paragraphs Reports 

10~ 3rd 
6,8&9 Gth 
16 &17 Tth 

1. Scrutiny of replies received from 
the Goveroment in regard to the imples 
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37. 19th September, 1983 

38... 20th September, 1983 

39, 26th September, 1983 
7 

mentation of observationsfrecoramenda- 
tions contained in the following pasagriphs 
of various Reports एव the Public accounts 
Committee of the Haryana VidhanSabha इन 

Paragraphs Reportz 

5 Sth 
3 11th 
12 & 16 14th 
10 15th 
2&30f . 16th 

1. Scrutiny of replies received from the 
Government in regard {o the im>lementa- 
tion of observationsfrecommeandations 
contained in the following parazraphs of 
various Reports of the Public Accounts 
Committee of the Haryana VidhaiSabha न 

Paragraphs’ Reports 

13 11th 
17 14th 
12,13 & 14 15th 

1. Scrutiny of replies receivel from the 
Government 10 regard to the implementa- 
tion of observationsfrecommeadations 
contained in the following parmagraphs of 
various Reports of the Public Accounts 
Committee of the Haryana  Vidhan 
Sabha :— 

Paragraphs Reports 

22 6th 
36 7th 
16 10th 
25 & 26 15th 

2. The Committee framed tke question- 
naire on the report of the Compatroller and 
and Auvditor General of India for the year 
1979-80 (Civil) relating to the following 
departments :— 

1. Animal Husbandry 7. Revenue 
2. Agriculture 8, Trarsport! 

Print ng & 
Stationery 

3. Irrigation 9. Hoising 
4. Home 10. Co-operation 
5. Industries 11. Tramsport. 
&, Public Healih 12. Finznce 

1. Scrutiny of replies receised from the 
Government in regard to the implementa- 
tion of observations/recommendations 
contained in the following paragraphs 
of various Reports एवं the Puklic Accounts 
Comrmittee of the Haryana Vidhan Sabha द 

Paragraphs Reports 

9,10 & 11 14th 

56,7 &8 15th
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41, 

42, 

43 

45. Ly 

. 40, 2 मची Scptember, 1983 

Ist October, 1983 

4th October, 1983 

5th October,; 1983 

9th Qctcber, 1983 

18th October, 1983 

9 1. Oral examination of the representa- 
tive of Co-operation Department in respect 
of paragraph 5.5 of the Report of the 
Comptroller and Auditor Genetal of 
India for the year 1978-79 (Revenue 
Receipts). 

2. Scrutiny of replies received from 
the Government in regard to the imple- 
mention of observations/recommendations 
contained in the following paragrphs of 
various Reports of the Public Accounts 
Committee of the Haryapa  Vidhan 
Sabha — 

Paragraphs Reports 

41,42 & 44 14th 
27,28 & 30 15th 

1. The Committee framed the question- 
naire 2t Haryana Bhawan, New Delhj for 
discussion with  their counterparts of 
Orrisa, Tamil Nadu and Maharashtra 
State Legislatures during their tour to 
those States. 

1. 106 Committee held djscussion with 
the Public Accounts Committee of Qrrisa 
Legislative  Assembly at Bhubageshwar 
on matter of common interest, 

1. The Committce in their meeting held 
at Puri decided to cancel their subsequeat 
tour programme in view of cyclones बात 
suspension of rail traffic, 

2. The Committee further decided to 
hold _their mesting at Haryana Bhawan, 
New Delhi on 9-10-1983, ‘and (0 camcle 
the meeting already fixed for 15-10-83, 

1, The Committee informally reviewed 
at Haryana Bhawan, New Delhi the 
discussion held with the Public Accounts 
Committee of Orrisa Legislative Assembly 
during their tour, 

2, The Committee also decided ¢hat 
the permission of the Hon’ble Speaker be 
obtained to undertake the tour afresh 
in view of cancellation of its earlier tour 
at Puri due to fioods. 

1. The Committes informally discussed 
the question of effective implementation 
of recommendations/observations of the 
commiitee contained in their various 
reports and the role एव Finance Department 

. in getting them implemented. The Com- 
mittee also decided to witness the procecd- 
ings of (एड Public accounts Committee of 
the Lok Sabha, at New Delhi and to dis- 
cuss with them the question of effective 
implementation  of recommend ationsf 
observations of the Committee contained 
in their various reports. 
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46, 24th October, 1983 

47, 25th October, 1983 

= 

48, 3ist Qctober, 1983 

49, 7th November, 1983 

S 

50, S5th November, 1984 

5 

1 

1. Scrutiny of replies received from the 
Government in regard to the impEmenta- 
tion of  observations/recommendations 
containgd in the following paragraphs 
of various Reports of the Public Accounts 
Committee of the Haryana Vidhan Sabha ;— 

Paragraphs Reports 

36 6th 
31 14th 
30 & 32 7th 
30, 31 and 33 11th 

1. Scrutiny of replies received f-om the 
Government in regacd to the imp ementa- 
tion of observations/recommeadations 
contained in the following pa-agraphs 
एवं varions Reports of the Public Accounts 
Committee of the Haryana  Vidban 
Sabha :— 

Parag.raphs Reports 

37,38 & 39 14th 
21,22 &23 17th 

2. The Committee tentatively decided 
to undertake a study tour of Gugarat and 
Goa States from 20th Devember, 2983. 

1. Scrutiny of replies received from the 
Government in regard to the implementa- 
tion of observations/recommendations 
contained in paragraphs 24, 25, 25, 27 and 
28 of 17th Report aof the Public Accounts 
Committee of Haryana Vidhan Sabha, 

1. The Committee decided to postpone 
the agenda fixed for the meeting in order 
to enable the department to compile 
latest and up-to-date informatien about 
the action taken in regard 
paragraphs fixed for teview in tha: meeting. 
The Committce further decided ro cancel 
their meeting fixed for 8&th INovember, 
1983. The Committee also decided to 
take up the agenda fixed for 7th and 3th 
Noevember, 1983 on the 14th and 15th 
November, 1983 

Scrutiny of replies received frosn the 
Government inregard to the anplemen- 
tation of observationsfrecommendations 
contained in the fcllowing paragraphs 
of various Reporis of the Public Accounts 
Committee of the Haryana Vidhan 
Sabha — 

Paragraphs Reports 
3 Tth 
35,37 and 38 11th 
2,34,5 and 6 12th 

te various
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51. 15th November, 1983 

52, 215 November, 1983 

53, 22ud November, 1983 

-54.. 29th November, 1983 

55, Sth December, 1983 

7 

7 

7 

B 

4 

27 “The - Committee reviewed  their- 
earlier degision of 23-5-83, reg.mot sending 

the questionnaires to the departments 

mentioned in the Audit-Reports, and 
decided that the ‘questionnaire in respect 
of the Auit Report for the year 1979-80 

he sent to the congerned departments 
and the -replies in regard thereto be 
obtainéd within the stipulated peridd. 

1. Scrutiny of replies/received from the 
Government in regard to the implementa- 
tion :of observations/recommendations 
.contained in the follwowing paragraphs 
of varions Reports एवं the Public Accounts 
Committee of the Haryana Vidhan Sabha : 

Paragraphs Reports 

7, 13,14 & 15 12th 
33&34 . 14th 
20821 . 15th 

1. Scrotiny of replies received from the: 
Government in reagrd to the implementa- 
tion_ of observations/recommendatiors 
contained in the following paragraphs of 
various Reports of the Poblic Accounts 
Commititce of thé Haryana  Vidhan 
Sabha ;— 

Paragraphs Reports 

9 - 9th 2 
5, %and 10 10th 

2. पड Committee decided to undertake: 
the study tour of Gujarat and Goa 
States w.e.f. 25-12-1983 instead of from 
20-12-1933 as decided earlicr in their 
meeting held on 25.-10-1983 in view of the 
by election in Sonepat Constituency. 

1. Scrutiny of replies rezeived from the 
Govérnment in régard o the implementa- 
tion of observations/re:ommendations 
contained in the following paragraphs of 
various Reports of the Public Acsounts 
Committee  of the Haryana  Vidhan 
Sabha — 

Paragraphs Reports 

18.and 24 . * 11th 
18,15,29,24 and'27  14th 

. 1. Scrutiny of replies’ received from the 
Government in regard to the implementa- 
tion of . observationsfrecommendations 
contained in paragraphs 29, 30, 31, 32, 33 
‘and 34 of 17th  Rcport of the Public 
Accounts Committee of the Haryana 
Vidhan  Sabha. 

1. ’'Scrutiny of replies received from the 
Government in regard to the implementa- 

-~ 

= 
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56. 6th December, 1983 

57. 12th December, 1983 

58. 13th December, 1983 

59, 19th December, 1983 

6 

5 

6 

6 

tion of observations{recommendations 

contained. in the following paragraphs 

of various Reports of the Public Accounts 

Committee ofthe Haryana Vidhan Sabha इ 

Paragraphs Reports 

33 and 34 17th 
23 15th 
35and 36 14th 
2 16th 

1. Scrutiny of replies received from 

the Government in regard to the imple- 

mentation of observations/recommendations 
contained in फिट following paragraphs 
of various Reports of the Public Accouats 
Committee of the Haryana Vidhan 
Sabha :— 

Paragraphs Reports ... 

12,13,14,15 and 16 17th 
2 16th 

1, Scrutiny of replies received from the 
Government in regard to the implementa- 
tion of observationsfrecommendations 
contained in the following paragraphs 
of various Reports of the Public Accounts 
SCobmhmittee of the Haryana Vidhan 
abha :— 

Paragraphs Repotts 

49, 50, 51, 52 and 53 7th 
34,27,28,29,30, 917 
31, 32, 53 and 34 
3 10th 
4 and 43 tth 
4,45, 46,47, 48, 49, "l4th 
50, 51, 52 and 53 

1. Scrutiny of replics received from the 
Government in regard to the implementa- 
tion of observationsfrecomtmendations 
contained in the following paragraphs 
of various Report of the Public Accounts 
Committee of the Haryana Vidhan 
Sabha :— 

Paragraphs Reports 
[ 

4 15th 
1 16th 
3,4,5,6,7,8,9,10,&11 17th 

1. Drafting cf the 21st Report एप the 
Report of the Comptroller and Auditor 
General of India for the year 1978-79 
(Civil) relating to the following departments 

1. Food and Supplies 
2. Medical & Health 

[
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1 2 _ 3 4 

3. PWD. B & R 
4. Housing 
5. Education . 
6. Town and Country  Planning/ 

Haryana Urban  Development 
Authority : 

60. 25th December, 1983 8 1. The Committee framed the question- 
naire at Haryana Bhawan, New Delhi for 
discussion with their counterparts of 
Goa and Gujarat State Legislatures during 
their tour to those States. 

61, 28th December, 1983 7 1. Discussion with the Secretary, Goa 
Legislative Assembly, Panajim, on matters 
एव common interest. ’ 

62. 2nd Jamuary, 1984 7 1. The Committee held discussion with 
the Public Accounts Committee ‘of 
Gujaray Iegislative Assembly at Gandhi- 
Nagar on matters of common interest. 

63. 3rd January, 19834 8 1. The Committes reviewed दा Haryana 
Bhawan, New Delhi the discussions held 
during their tour of Gujarat and Goa 

-« Legislative Assembly. 

64. 9th January, 1984 & 1. OQral examination of the representa- 
tive of Transport Department io respect 
of paragraphs 6.25 and 8.1 .of the Report 
of the Comptroller and Auditor General 
एव India for the vear 1979-80 (Civil). 

2. Oral examination of the representa- 
tive of Transpor: Department and Printing 
and Stationery Department in respect of 
paragraph 6.26 of the Report of the Comp- 
troller and Auditor General of India fop 
the year 1979-80 (Civil). 

3. Qral cxamination of the representa- 
tive cf Sports Department in respect of 
paragraph 7.3 of the Report of the Comp- 
troller and Auditor General of India 
for the year 1979-80 (Civil). 

65, 16th Janunary, 1984 5 1, Oral examination of the representa- 
tive of Revenne Department in respect of 
paragraphs 8.1 and 8.2 of the Report of the 
Comptroller and Auditor General of 
India for the year 1979-80 (Civil). 

. _2. Oral examination of the representa- 
tive of development and Panchayat 
Department in respect of paragraph 3.1.1 
of the Report of the Comptroller and 
Auditor General of India for the year 

- 1979-80 (Civil}, 

66. 17th January, 1984 9 {. Oral examination of the representa- 
tive of Revenue Department in respect 
of paragraphs 3.1.4,'3.1.5, 3.1.6, and 3.1.7 
of the Report of the Comptroller and 
Auditor General of India for the year 
1979-80 (Civil). 

A
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67. 23rd January, 1984 

68. 24th January, 1984 

Bl 

69. 315 January, 1934 

70. 6th February, 1984 

71. 13th February, 1984 

" ! 

8 

8 

9 

5 

1. Oral examination of the representa~ 

tive of Local Government Department 

in respect of paragraphs 7.5 and 7.6 of the 

Report of the Comptroller and Auditor 

General एव India दि the year 1978-79 

{Civil). 

2. Oral examination of the representa- 
tive of Co-operition Department in 
respect of paragraph 7,10 of the Report 
of the Comptrolier and Auditor General 
-of India for the year 1978-79 (Civil). 

1. Oral examination of the representa- 
tive of Agriculture Department in respect. 
of paragraphs 3.2, 3.2.1, 3.2.2,, 3.2.3, 3.24, 
3.2.5, 3.2.6, 3.2.7, 3.2.8, 3.29, 33, 627 
7.2, 7.11, 8.1 and 8.2 of the Report of the 
Comptroller and Auditor  General of 

India for the year 1973-80 (Civil). 

1. Oral examination of the representa- 
tive of Home Department in respect of 
paragraph 3.5 of the Report of the Comp- 
troller and Auditor Geperal of India for 
the year 1979-80 (Civil). 

9. Drafting of the 21st Report on the 
Report of the Comptroller and Auditor 

General of India for the year 1978-79 
(Civil and Revenue Receipts) rclating to 
the-following  departments :— 

Civil 

1. Printing and Stationery 
2. Agriculture 

(Revenue 'Receipts) 

i, Transport 
2. Irrigation 
3. Revenue 

1. Oral examination of the representa- 
tive of Technical Education Department 
in respect एव paragraphs 3.10 and 3.10.1 
of the Report of the Comptroller and 
Auditor General of Indiz for the year 
1979-80 (Civil). 

. 2. Oral examination of the representa- 
tive of Housing Department in respect 
of paragraph 7.12 of the Report of the 

. Comptrolier and Auditor General of India 
for the year 1979-80 (Civil). 

1. Oral examination of the representa- 
tive of Industries Department उप respect of 
paragraphs 3.6, 3.7, and 3.8 of the Report 
of the Comptroller and Auditor General 
of India for the year 1979-80 (Civil), 

7



1 2 3 

72. 14th February, 1984 4 

73. -20th February, 1984 2 

74, 21st February, 1984 5 

PN 

» 

75. 27th Februay, 1984 4 

74. 5th March, 1984 é 

1. Oral examination of फिट represen- 

tative of Industries Department in respect 

एवं paragraphs 3.6, 7.9 and 7.14 of the 

Report of the Comptroiler and Auditor 

General of India for the year 1979-80 
(Civil). 

2. The Committee decided to undertake 

an on-the spot study tour of various 

Industrial Units in Haryana from 215 to 
23rd February, 1984, ) 

1. No business traosacted. Adjourned 
for want of quorum. 

1. Oral examination of the representa- 

tive of Animal Husbandry Department 
in respect एव paragrphs 3.4 and 7.2 of the 

Report of the Comptiroller and Auitor 

General of India Jfor the year 1979-80 

(Civil). 

2. The Committee further reviewed 

their earlier observationsfrecommenda- 
tions contained in the proceedings of the 

Committee meeting held on 12th December, 

1983 in respect of the following paragraphs/ 

Reporis of the Public Accounts Committes 

of the Haryana Vidhan Sabha = 

Paragraphs Reports 

27 Sth 
47 14th 

1. The Committee drafted and finalized 
the 21st Report on the Report.of the 

Comptroller and Auditor General of India 

for the year 1978-79 (Civil and Revenue 

Receipts) relating (0 the following depast- 
ments - 

(Clvil) .. 

1. P.W.D. (Public Health) 
2. Irrigation 
3. Transport 
4. Loczl Government 
5. Co-operation 

{Revenue Receipty) 

1. Excise and Taxationt 

1. The Committee finalised their 2ist 
Report on the Report of the Comptroller 
and Auditor General of India fot एक 
year 1978-79 (Civil and Revenus Receipts). 

Meetings keld at places othet than Chandigarh 

The Committee held meetings at places outsidé Chandigarh s per details given 

£ 
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below — 

(1) New Okhla Barrage (See 81. No. 13) 13th June, 83 (one day) 

(व Central Workshop, Nangal Dam/ ~ °  6th and 7th July, 1983 (iwo days) 
Slapper Power House (See St. No. 
16 and 17 

) 

(3) Simla (See St. No. 21, 22 and 23) 21st, 22nd and 23rd July, 83 (three days) 

(4) New Delhi (Sce Sr. No. 41, 44, पी 15, 9th Oct,, 83 25th Dect., 83 and 

63) आप Jan., 1984 (four days) 

(5) Bhubaneshwar and Puri (See का, -4th-and Sth October, 1983 (two days) 
No. 42 and 43) v 

(6) Panaji and Gandhi NaGEar 28th Dec, 83 and 2nd Jan 1984 (two days) 
{Sce Sr. No. 61 and 62) 

Report Presented 

6. Under Rule 223 of the Rules of procedure and Conduct of Business in the 
Haryana Legislative. Assembly, the following Reports of the Public Accounts Committee 

were presented to the House -on the dates given against each :— 

(1) Twentieth Report on the Appropriation Accounts/Finznce 12th September, 1983 

ही नह री the Haryana Government for the year 1979-80 

and 1980- 

(2) Twenty First Report on the Report of the Comptroller 29th March, 1984 
and Auditor General of India for the year 1978-79 (Civil and 
Revenue Receipts) 

Proceedings 

7. A record of the proceedings of फीट meetings of the Committee has been kept 
in Haryana Vidhan Sabha Secretariat, 

Visit of Public Accounts Committee of other State 

8. The Committeediscussed matters of common interest with the Public Accounts 

Committee of Manipur State Legislative Assembly on 30th August, 1983, The 

meeting was held in, the Committee room of the Haryana Vidhan Sabtba at 

Chandigarh.
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COMMITTEE ON PUBLIC UNDERTARINGS . . . . 

The Committee consisted of nine members of the Haryana Vidhan 
Sabha, who were elected on 22nd March, 1983, by the House from 
amongst its' members according to the principle of proportional re- 
presentation by means of single transferable vote. 
- 

‘2. Shri Sagar Ram Gupta was appointed Chairman of the Commit- 
tee by-the Hon'ble Speaker. 

3. The Committee held a-total numbers of 77 meetings during the 
period under review. The names of the members and the number of 

. meetings attended by each of them are given in the following table :— 

Sr.  "Name of member ' No. of meetings 
No. aitended ~ 

1. Shri Sagar Ram Gupta 64 

2, Shri Amir Chand Makkar 54 

3. Shri Bahadur Singh 14 

4, Shri Balvir Singh Grewal ' 59 

5. Shri Daya Nand Sharma | 54 

* 6. Shri Kulbir Singh Malik 70 

7. Shri Neki Ram 27 

8. Shri Nihal Singh 67 

9. Bahin Shanti Devi 39 

Meeting held and Business Transacted. 

4. The dates of meetings, the number of members present and 
the business transacted at each meeting are given below :— 

Sr. Date of meeting Number of Business Transacted 
No, * न members 

present 

1 2 3 4. 

1. 13-6-1983 8 The Joint Secretary explained the 50002 
and functions of the Commitiee to the 
members. 

2. 23-6-1983 4 QOra) examination एव the representatives 
of the Agriculture Department in respect 
of the General Working of the Haryana 
State  Agricultural Marketing Board.
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3. 

4, 

‘s, 

13, 

16, 

- 17, 

18. 

24-6-1983 4 Resumption एवं oral examination of the 
representatives of the Agriculture Depart- 
in respect of the gencral waorking of the 
BHarydana :State  Agricultural Marketing 

' oard. ही . 

30-6-1983 T3 Do 

1-7-1983 ’ 4 Scrutiny of replies received from the 
- Har:,rdana State  Agricultural Marketing 
Board. . - : 

7-7-1983 6  Oral examination of the representatives 
of the Agriculture Departiment in respect 
of peneral working of the Haryana State 
Agrioultural Marketing Board. 

8-7-1983 6 Do 

14-7-1983 6  Oral examination of the representatives 
of the Industries Department in respect 

- of general working of the Haryana Concast 
Limited Hissar. 

15-7-1983 7 Do * 
- री 

21-7-1983 . 8 Oral examization of the representatives 
of Housing Department in respect of 
general working of the Haryana Housing 
Board, Chandigarh. . 

22-7-1983 5 Do 

28-7-1983 7 Oral examination of the representatives 
of the Industries De¢partment in respect of 
the Haryana Television, Limited, Faridabad 

29-7-1983 7 Oral examination of the Chief Secretary 
to Government, Haryana, with regard to 
the conduct of the Deputy Commissioner, 
Sirsa. N 

4-8-1983 7 Oral examination of the representatives 
of Irrigation Department in respect of 
general working of the Haryana Statc 
Minor-Irrigation (Tubewells) Cooperation. 

5-8-1983 3 Do 

16-8-1983 7 The Commitiee informaily diseussed 
various matters refating to the general 
working of the Haryana State Agricuitural 
Marketing Board and thereafter proceeded 
on tour. 

17-8-83 . 7-Inspection of Market Committes 
- Mailckan, Sirsa, Fatehabad and also 

= held discussion with the representatives 
of thde Haryana Agricultural Marketing 

~ Board. - 

18-8-1983 6 (i) Discussiopn with the representstives 

- . of the Market Cormmittec, Hissar. 

ra
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19. 19-8-1983 

20, 20-8-1983 

21, 25-8-1983 

22, 26-8-1983 

" 23. 1-9-1983 

24, 2-95-1983 

25. 22.9.1983 

¥ 

26, 27-9-1983 

. 27 28-9-1983 

(i) Inspection of Market Committees, 
Hissar, Kalanaur & New grain Market 
Rohtak, 

5 Discussion with the = representatives of 
the Haryana State Agtcultural Merket- 
ing Board in respect of peneral 
working of the Board, in फिट lounge of 
the Haryana Bhawan, New Delhi. 

Discussion with the representatives of 
the Haryana State Agricuitural Merketing 
Board on the premises of the Market 
Committees of Panipat, Gharaunda, 
Ambala City and at the M.L.As Hostel, 
Chandigarh. 

6 Oral examination of the representatives 
of the Irrigation Department/Haryana 
State Minor Imigation (Tubewells) Cor- 
poration in respect of paragraph 6.17 of 
the Report of the Comptroller & Auditor 
General of India Tor the year 1976-77 
(Civil}. 

5 Do 

Oral examination of the representatives 
of the Agriculture Department/Haryana , 
Warehousing Corporation in respect of 
paragraph 6.20 एव the Report of the Comp- 
troller and Awvditor General of India for 
the year 1980-81 (Civil). 

6 Do 

Oral examination of the representatives 
एव the Agricalture Department in respect 
of general working of the Haryana State 
Agricultural Marketing Board. 

(i) Material received from the Haryana 
State Minor Irrigation (Tubewells) Corpora- 
ration was distributed amongst the Members 
at M.L.As. Hostel and thereafter the 
Comminee procceecded on tour. 

(i) Inspected Tubewell No. 36  at Madhu- 
ban and also held discussion on various 
points rclating to ही. 

(iif) Inspection of work shop of Haryana 
State Minor Irrigation (Tubewells) 
Corporation वां Karnal, 

8 (i) Inspection of Tubewells at Gignau, 
Loharu and discussion with the Offlcers 
एवं the Haryana State Miner Ierigation 
(Tubewells) Corporation. 

(i) Inspection of पड Haryana Concast 
Ltd,, Hissar, and discussion in this regard 

~ 
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28, 

29, 

31. 

32. 

33 

34, 

35. 

29-9:1983 

30-9-1983 

§-10-1983 

7-10-1983 

13-10-1983 

14-10-1983 

20-10-1983 

27-10-1983 

8 (i) Discussion with the Officers.of the 
Haryana State Minor Irrigation (Tubewells) 
DColrhiporation, at Haryana Bhawan, New 

elhi. 

(iiy Inspection of the Haryana Telovision 
Ltd., Faridabd and discussion with the 
Managing Director. 

(i) Inspection of Tubewell Mo. 23 
Shahdzadpur in.Ambala’ Distt. and 

discussion regarding its wotking etc. with 
the Officers concerned 

(i) Inspection of 0.1.1. Tubewells at 
at Vanodi Village. and discussion with the 
Officers of Haryana State Minor Irrigation 
{Tubewells) Corporation. 

(iii) Inspection of Spun-Pipe Factory at 
Sanmazara and discussion.with the Officers 
of HS.M.LT.C. 

Oral examination of the representatives 
of the Power Department/Haryana Staie 
Electricity Board inrespect of Paragraphs 
No. 6.7 to 6,14 of the Report of the 
Comptroller & Auditor General of India 
for the year 1977-78 (Civil). 

Do 

Oral examination of the representatives 
ol the Power Department/Haryana State 
Electricity Board in respect of paragraphs 
No. 6.7 t0 6.11 of the Report of the Compt 
toller & Auditor General of India for 
the year 1978-79 (Civil). 

Do 

एव examination of the representatives 
of the Power Department/Haryana State 
Electricity Board regarding implementation 
of the recommendations/observations 
contained in the Seventh Report of पीट 
Committee on Public Undertakings on 
the Report of the Comptroller and Aditor 
General of India for the year 1976-77 relat- 

“ing to the Haryana State Electricity Roard, 

(i) Oralexamination of the representatives 
of the Industries Department/Haryana 
Breweries Ltd., in respect .of implementa- 
tions recommendations of the Committee 
in the Ninth Report of the Committee. 

1) Oral examination of the representatives 
of the Tourism  Department/Haryana 
Tourism Corporation .in -respect, .of 
Implementation of Recommendations एव 
the Committee eontained in its Fighth 
Report;
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g 2 3 

36. 28-10-1983 1 

37, 29-10-1983 3 

38, '30-10-1983 3 

कुक, 31-10-1983  ' ' 5 

40. 1-11-1983 5 

41. 8-11-1983 6 

- 42, 12:11.1983 Doy 

, दि, 1501983 L - .6 
- S0 -, पर e 

Fl 

Oral examination of the representatives 
of the Finance -Depariment in reaged 
to the question of bringing Companics/ 
Boards/Corporations etc. having more 

han 50% share of Government, under the 
purview of the Committee 

(i) Discussion with the Officers of H,S.E.B 
at Dhulkot Rest House 

(if) Inspection of Transformer Manu- 
facturing/Repair Work Shop of the 
of the H.S.E.B. at Dhulkot 

(iif) Inspection of Western Yamuna Canal 
Hydroelectric Project Khizrabad and 
and discussion with Officers. 

Inspection of Thermal Plant Panipat & 
discussion with Qfficers. 

(i) Inspection of the Thermal Plant Uhits 
at Faridabad and discussion with the 
representatives of the H.S.EB. at 
Faridabad. 

(ii) Inspection of Ballabgarh Transformer 
Workshop & discussion with the 
Representatives of H.S.EB 

(i) Inspection of the H.S.E.B. Tramsfor- 
mers Workshop at Hissar & discus-- 
sion  with the representatives of 
HS.EB. 

(ii} Reviewed the discussion which were 
held during the on the Spot-study 
Tour from 29th Oct., 83 to 31st Oct,, 
83 and 1st November, 1983 at M.L.As, 
Hostel, Chandigarh. 

शी 

QOral examination of the representatives 
of the Haryana State Electricity Roard in 
regard to implementation एवं the Recom- 
mendationsfobservations contained in the 
Seventh Report of the Commitice on the 
Report  of the Comptroller and Auditor 
General of India for the year 1976-77. 

Framing of questionnaire in Haryapa 
Bhawan New Delhi for discussion with 
sister Committees & Officers of the States 
of W.Bengal, Sikkam & Union Tetritory 
of Andaman & Nikobar, Islands. 

{i) The Committee visited the Government 
Saw Mills, Port Blair and held dis- 
cussion with the General Manager of 
the Govt., Saw Mills, 

L1
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44." 17-11-1983 

435, 1%-11-1983 - 

46. 22.11-1983 

, 47, 25-11-1983 

बह; 1-12-1983 

49. 2.12-1983 

50. 8-12-1983 

51. 9-12-1983 
© 

|52, 15-12-1983 

53, 16121983 

54..-22-12-1983 

e " 

(i) Meeting with the Counsellor of 
* ° Andaman-Nicobar Islands. 

Discussion with the Managing Director 
Andaman-Nicobar Forest Development 

Corporation. 

‘Discussion with the Committes on 
Public , Undértakings of the West Bengal 
Legislative Assembly on matter एव Common 
interest at Calcutia, 

Disgnssion with the Hon’ble Speaker 
and Hono’ble Deputy Speaker of Sikkim 
Legislative Assembly on matier छा Cornmon 
interest. एप - 

Reviewed the minutes of the meetings 
held during the study tour of फिट States 
एवं West Bengal, Sikkim & Union Territory 
एवं Andaman & Nigobar Islands from 15th 
Nov., 83 to 25th Nov,, 1983 at Haryama 
Bhawan, New Delhi. - - 

Oral examination of the representatives 
of the Agriculture Department in respect of 
General Working of the Haryana Agre- 
Industries Corporation. 

Oral examination एव the representatives 
of the Industries Department in respect’ of 
General Working of the Haryana Tanneries, 
Ltd., Jind. 

Oral examination of the पद artmental 
representatives in regard to Implementation 
of the Recommendationsfobservations 
contained in the Seventh Report of the 
Comlgtroller & Aunditor General of India 
for the year 1976-77 relating to-H.S.E.B. 

Corrections  suggested by the various 
departmental  representatives  in  the 
proceedings of the mectings of Committes 
relating to them were placed before the 
Committee for information & scrutiny. 

Oral examination of the representatives 
of the Industries Department and the 
Haryana Tanneries Ltd., Jind, in respect 
of paragraphs 6.20 of the Report of the 
Comptroller and Auditor General of India 
for the year 1979-80 (Civil). 

Oral examination of the representatives 
of the Agriculture Department/Haryana ' 
Seeds Development Corporation in respect 
of paragraphs Nos 6.22, 6,23 of the Reports 
of the Comptroller and Auditor General 
of Iadia for the years 1979-80 and 1980-81 
respectively., 

Ora] examination of the representativea 
of the Finance Department regarding
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55, 

56. 

57. 

58. 

59. 

60, 

62. 

29-12-1983 

30-12-1983 

5-1-1984 

6-1-1934 

12.1-1984 

13-1-1984 

. 19:1-1934 

20-1-1934 

implementation of the Recommendations 
observations contained in the Eleventh 

Report (Special) of the Commitice on 

Public Undertakings on the; General 
Working of Public: Undertakings/Boards. 

Oral examination of the representatives 
of the Haryana Tourism Depariment/ 
Haryana Tourism Cotporation regarding 
implementation of the Recommendations/ 
observations contained jn the Eighth Re- 
port of the Commiitee on the General 
Working एव Haryana Tourism: Corpora- 
tion Ltd. 

Cral examination of the representatives 
of the Indusiries Department and the 
Haryana : Minerals Lid. regarding imple- 
mentation  of the Recommendations/ 
observations contained in the Tenth Re- 
port of the Committee on the Genperal 
Working of Haryana Minerals Ltd, 

Oral examination of the representatives 
of the Agriculture DTepartment/Haryapa 
Agro-Industries  corporation in respect 
of paragraphs Nos. 6,29, 6.29.01, 6.29.02 
contained in the Report for the year 
1990-81 (Civil) of the Comptréller and 
Auditor General of India. 

Informal. discussion with’ the representa- 
of the Power Department Haryana 
State Electricity Board. Agenda post- 
poned for want of required information. 

Oral examination of the representatives 
of the Industries Department/Haryana 
Televiston Ltd. Faridabad on the General 
Working ‘of Haryana Television Ltd., 
Faridabad. 

Qral examination of the representatives 
of the Industries Depaniment/Haryana 
Concast Ltd.,. Hissar onganeral working 
of Haryana concast std, and paragraph 
No. 6.22 (Civil) of the Report of the 
Comptroller and Aeditor General of India 
for the year, 1980-81. 

Resamption of oral examination of the 
representatives of Agricultute Department/ 
Haryana, Warehousing (Corporation of 
the General Working of the Haryana 
Warehousing Corporation and paragraph 
No. 6.20 of the-Report of the Comptro ller 
and Auditot General of India दिए. the year 
1980-81 (Civil). 

Oral examination of the representatives 
of the [Industries Department/{Haryana 
PBreweries Ltd’, regarding implementation 
of recommendtionsfobservations contained 
in the Ninth Report एवं the Committee 
‘about General Working. of .the Haryana 
Breweries Ltd. 

i
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68, 

a9, 

. 70 

) 71. 

72. 

73. 

~74.. 

75 

27:1-1984 

2-2-1984 

3:2-1984- 

0-2:1984 

10-2-1984 

17-2न 984. 

द-2-1984 

23:3-1984 

2421984 

25-2-1934 

26-2-1984 

27-2:1984. 

28-2-1984 

Oral examination of the representatives 
of the Irrigation  Department/H.S.: 
M.LT.C. in regard to General Working 
of the Corporation. 

Resumption of oral examination of. the 
representatives एव Agriculture Department 
on the General Working of Haryana 
Staie  Agricultyral Marketing Board, 
Chandigarh. 

Do 

Oral examination of the representatives 
of the Haryana Tourism Corporation Ltd. 
regarding implementation of recommenda- 
tionsfobservations  contained  in the 
Committeg’s Eighth Report on General 
Working of the Corporation. 

The Committee decided to hold meetings 
at Mussoorie for drafting of reports: from 
22nd to 29th February, 1984 and 
corrections suggested by various depart- 
mental representatives in the proceedings 
of the meetings of the Committee relating 

" to them were placed before the Committee, 

Oral examination of the Chief Secretary 
to Govt. Haryana and the representatives 
of the Financer Department regarding 
implementation. of recommendationsfob- 
servations containgd, in the Eleventh Report 
(Special) of the Committee on Public Unde 
takings of the Genera] Working of Public 
Undertakings/Boards. 

No Business was transacted for want of 
quorum. 

Do 

The Committee drafted and finalised the 
Reports on-the General' Working एवं the 
Haryana Television Lid., and the Haryana 
State  Minor Iirigation (Tubewells) Cor- 
poration, 

The Committee drafted' and finalised the 
Report on the General Working of the 
Haryana Concast Ltd:, Hissar.. 

The: Committee considered the draftin, 
of the Report of the-Haryana State Agri- 
cultural Marketing Board. 

The: Committee drafied- a part एव the 
Report on thie General Working of the 
Haryana State  Agricultural Marketing 
Board. Chandigarh. 

The Committee completed and finalised 
the drafting of (i) the-Report: on the General 
Working of the Haryana State Agricultural 
Marketing Board, Chandigarh ; and
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- 76! 29-2-1984 

77. 1-3:1984 

(ii) On the Audit Paragraphs coatained in 
the Audit Reports of the Comptroller and 
Auditor General of India for the year 
1976-77 to 1980-81 relating to certzin 
Corporations! Companies. 

5 The Committee was keen to draft a sepa- 
rate Report onthe progress of implemen- 
tation of various recommendations/ 
observations made by the PA.C. and 
P.U.C about the various Public Under- 
takings from time to time. It is, however, 
brought to the notice of the Committee 
that the data and information pre-requisite 
to drafting of such 2 Report -was not 
readily available and its collection and 
compilation would involve a pretty long 
time and labour. The Committee accord- 
ingly decided to defer the drafting of this 
Report toalaterdate. 

7 Oral examination of the Chiel Secretary 
to Government, Haryana and the represen- 
tatives एवं the Finance Dcpartment regard- ~ 
ing implementation of the recommenda- 
tionsfobservations contained in the Elevonth 
Report (Special) of फिट Committee on 
Public Undertakings on General Working 
of Public Undertakings-Boards.. 

5. Meetings held at places other than Chandigarh within the State. 

. The Committee held its meeting at places noted below during its 

% 

on the spot study inspection tours :— 

(i) Market Committee, Mallekan, Market Committee, Sirsa and 
Market Committee, Fatehabad on 17-8-1983.  ' . 

(i) Market Committee Hissar, Market Committee Kalanaur and 
New Grain Market, Rohtak, on 18-8-1983. 

, (iii) Market Committees, Panipat, Gharaunda & Ambala City, on 
20-8-1983. 

(iv) Tubewell No. 36 at Madhuban and also work shop of HSMITC, 
at Karnal on 27-9-1983, .. 

. (¥) D.IT. Tubewells, Gignau & Loharu and also Haryana Concast 
Ltd., Hissar on 28-9-1983. - 

(vD) The Haryana Television Ltd., Faridabad on 29-9-1983. 

« (vii) Tubewell No. 23 at Shahazadpur in Ambala Distt:, DITs 
* Tubewell at Vanodi' Village installed by HSMITC and Spun- 

Pipe Factory, Sehanmajra of HSMITC on 30-9-1983. 

(viii) Transformers manufacturing & Repair Work Shop of the HSEB 
1. at Dhulkot and Western Yamuna Canal at Khizrabad Rest 

House- on 29-10-1983, 
L . 

¢ 
L'
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(ix) Thermal Plant, at Panipat on 30-10-1983; 

(x) Thermal Plant at Faridabad and Transformers Repair Work 
Shop at Ballabgarh on 31-10-1983, 

(xi) Transformers Repair Work Shop at Hissar on 1-11-1983. 

(I) The Committee also held meetings outside Chandigarh & Haryana 
State at places given below :— 

1 New Delhj 

Andaman-Nicobar 
Islands 

Calcutta 

1 

Gangtok 

Mussoorie 

Framing of questionnaire at Haryana 
Bhawan, New Delhi for holding discussion 
with the Sister Committees/Officers of 
Andaman-Nicobar Islands, West Bengal 
and Sikkim on 12-11-1983. 

(i) Discussion with the General Manager 
of Govt., Saw Mills ; Port Blair (ii) the 
Counsellors of Andaman-Nicobar 
Islands on 15-11-1983. 

(if) The Managing Director Andaman- 
Nicobar Forest Development Cor- 
poration on 17-11-1983. 

Meeting & discussion with the Committee 
on Public Undertakings of West Bengal 
Legislative Assembly on 19-11-1983, 

Discussion with the Hon'ble Speaker and 
Hon'ble Deputy Speaker of the Sikkim 
Legislative  Assembly, on matters of 
common interest on 22-11-1983. 

Mussoorie from 22-2-1984 to 29-2-1984 
for drafting & finalisation of Reports. 

6. Report Presented/Iaid 

(i) Twelfth Report of the Committec on Public Undertakings 
for the year 1983-84 on the General "Working of Haryana 
Television Ltd., Faridabad, was presented to the House (वा 
29-3-1984. 

(i) Thirteenth Report of the Committes on Public Undertakings 
for the year 1983-84 on the General Working of the Haryana 
Concast Ltd. Hissar, was presented to the House 29-3-1984. 

(iif) Fourteenth Report of the Committee on Public Undertakings 
for the year 1983-84 on the General Working of the Haryana 
State Minor Irrigation (Tubewells) Corporation, Chandigarh, 
was presented to the House on 29-3-1984.
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(iv) Fifteenth Report of the Committee on Public Undertakings for 
the year 1983-84 on the General ‘Working of Haryana 'State 
Agricultural Marketing Board, was presented to the House on 
29-3-1984 

(v) Sixteenth Report of the Committee on Public Undertakings for 
the year 1983-84 on the Report.of the Comptroller and Auditor 
General of India for the years 1976-77 to 1980-81, was presented 
to the House on 29-3-1984 

— 

el
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COMMITTEE ON ESTIMATES 

1. The Commiitee consisted of nine members of the Haryana 
Vidhan Sabha who were elected by the Vidhan Sabha on the 22nd 
March, 1983 according to the principle. of proportional representation 
by means of single transferable vote. 

2. Shri Vijaivir Singh was appointed by the Speaker to be the Chair- 
man of the Committee. ’ 

3, The Committes held 42 sittings at Chandigarh and 14 sittings 
-at places other than Chandigarh. The names of the Members and 
number of mestings attended by each of them are shown-in the table 
given below पा 

‘8r.  Name of Members Number of .meetings 
No. attended 

1. Shri Vijaivir Singh L Shn Viviesinge . so , 50 

2. Shri Devi Dass 31 

3. Shri Dhir Pal Singh ) 53 

4, Shri I_nderj__'it-S‘ingh 6 

5. Shri Kitab'Singh 43 

6. Shri Neki Ram . 27 

7. Shri Phusa Ram 17 

8 ShriShakrullsh Khan 25 
* %9, Shri Kabir Ahmed 1 

#Shri Kabir Ahmed M.L.A. was elected to serve on the ! Estimates 

Committee for the year, 1983-84. But since his election 85 member of 

the Haryana Legislative Assembly was sét aside by the Punjab and 

Haryana High Court, his name was notified on 3rd December, 1983 
upon *the stay order granted by the Supreme Court. 

Meetings held and Business trausacted. 

4. The dates of meetings, the number of members present and 

business transacted at each meeting are given below (— 

Sr. Date Number 01 Business transacted 
No. Members 

prescnt 

1. 24th May, 1983 " 8 (i) The Sccretary, Haryana Vidhan 
Sabha  explained the scope and 
functions of the Committce 10 the 
Members,
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3 4 

31st May, 1983 

7th June, 1983 

14th June, 1983 ~ 

2151 June, 1983 

28th June, 1983 

Sth July, 1983 

11th July, 1983 

15th July, 1933 

26th July, 1983 

(i) The Committee decided to examine 
the Budget Estimates एव the Heaith 
Department for the year, 1983-84, 

. 

& (i) Scrutiny of replies received from the 
Transport Department regarding 
implementation of the recommen- 
dations of the Committee as contained 

" in -its Report for the year 1980-81. 

(i) The Committes decided to orally 
examine the representatives of the 
Transport Department in connection- 
with implementation ofthe recommen 
dations as ¢ontained in its Report for 
the year 1980-81. ' 

6  Ora] examination of the representatives 
of the Trangport Department in respect of 
the outstanding recommendationsfobserv- 
atiens contained in its Report for the 
year 1980-81, 

7 (D) Scrutiny of replies reccived from the 
Sports Department inregard to the 
implementation of the recommen- 
dation of the Committee as contained 
in its Report for the year 1976-77. 

[पी The Committee decided to examine 
the Budget Estimates of the P.W.D. 
(B & R) for the year 1983-34, 

5 Scrutiny of replies: received from the 
Education Department regarding imple- 
mentation of recommendations of the 
Committee as contaired in पड Report for 
the year. 1979-80. 

6  Resumption of scrutiny of replies recei- 
ved from the Education Department 
regarding implementation of recommenda- 
tions of the Committee as contained ia its 
Report for the year 1979-80, 

6 सकी examination of the representatives 
of the Education Department in respect of 
outstanding recommendationsfobservations 
contained in its Report for the year 
1979-80. 

6 Oral examination of the representatives 
of the Health Department in respect of 
1'9158 3‘(.Bun:lgm: Estimaicts for the year 
1953-84. 

2 No business was transacted for want of 
~quorum, . 

5 Framed questionnaire on the Budget 
Estimates 1983-84 in respect of Health 
Depariment, ; 

i 
#
4
u
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11. 2nd August, 1983 [ Framed questiopnaire on the Budget 
Estimates 1983-84 in respect of Health 
Departmen, 

12. 9th Avgust, 1583 6 (i) Oralexamination of the representatives 
"ol of the Agriculture Department in 

regard tothe outstanding recommen- 
dationsfobservations contained in its 
14th Report for the year 1981-82, 

पी 

(i) The Committee decided (o undertake 
an on-the-spot stedy tour to visit 
civil Hospitals/Primary Health Centres 
in the Districts of Ambala, Karnal, 
Sonepat, Rohtak, Gurgaon and 
Mohindergarh from 22-8-83 10 26-8-83. 

13. 16th August, 1983 5  The Committes on the request received 
. from the Deputy Secretary (0 Government 

Haryana , Agriculture Department post- 
poned the resumption of oral examination 
of the representatives of Agriculture 
Department ip respect of implementation 
of the recommendations एव the Comrmittee 
a9581c08n2ta1'ned in its Report for the year 
1981-82, 

14. 22nd August, 1983 4 (i) Discussion with the representatives 
of Health Department at Ambala and 
inspection of the Civil Hospital, 
Ambala, 

- (i) Ingpection of the Primary Health 
centre, Radaur. 

15, 23rd Awugust, 1983 4 (i) Discussion with the Chief Medical 
Officer, Karnal and inspection of 
Civil Hospital, Karnal. 

(i) Inspection of Civil Hospital Panipat. 

एप Inspection of Primary Health Centre, 
" Bamalkha. 

16. 24th August, 1983 4 (D Discussion with the Chief Medical 
Officer, Sonepat and Inspection of 
Civil Hospital, Sonepat, 

(i) Inspection of the Primary Health 
) Centres Kharkhanda and वीं, 

17. 25th Angust, 1983 4 हछ Discussion with फिट Chief Medical 
officer, Gurgaon and inspection of 
Civil Hospital, Gurgaon. 

(i) Inspection of Primary Health Centre, 
. Pataudi. 

{iii) Discussion with the Chief Medical, 
Officer, Narnaul at Rewari and ins- 
pection of Civil Hospital, Rewart. 

{iv) Inspection of the Primary Health 
Centres, Atch.
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18; 26th August, 1983 

19, 1st September, 1983 

20." 5th Séptember, 1983 

21. 27th September, 1583 

22, 4th October, 1983. 
L] 

23. 11th October, 1983 

24, 18th October, 1933 

25, 2501 Qctober, 1983 

(v) Discussion with members एवं U.S.A 
team at village Bachhod 

R M 

(i) Discussion with the Chiff Medical 
QOfficer, Narmaul and inspectior. of 
Civil Hospital, Narnaul 

(i) Discussion with the Chief = Medical 
flicer, Bhiwani and inspection of 

Civil Hospital, Dadri 

(iii) The Commiittee réviewed the discussion 
held during it on-the-spot-study. 

Scrutiny of replies received from the 
Agriqulture Department regarding: imple- 
mentation of observations/recommendations 
of the Committee as contfained in its 14th 
Riport for the year 1981-82, 

Examined the supplementary Estimates 
(151 Instalment) for the year 1983-84 relat- 
ing to varipus concerned departments 
and framed its Report tehereon 

Scruiiny of replies received' from  the 
Agriculture Dlepartment regarding imple- 
mentation of recommendations ascontained 
in its- 14th Report for the year 1981-32, 

The Committee 00 a request received 
from the F.C. & Sccretary ta Government 
Haryana, Agriculture Departmerit post 
poned the oral examination of the Agri- 
culture Department in respect of out- 
standing  récommendationsfobservations 
‘as contained ‘in its 14th Report for the 
year 1981-82. 

‘(i) Scrutiny of replies received from 
" the Agriculture Depariment regarding 

+ implementation . एव, outstanding: re- 
commendations/observations as con- 

~1t9ai8nle8d2_'in its 14th Report for the yedr 

(i) The Committee decided to undertake 
a study tour to the States of -UP. 

~ Bihar.and “Sikkim in the:Ist week of 
December, 1983. 

Scrutiny of replies received from the 
Co-operation  Department  regarding 
implementation of recommendations made 
by the Committee as contained in पड 15th 
Report for the year 1982-83. 

Scrutiny of replies received. from the 
Co-operation Department  rTeg 
implementation of recommendations made 
by the Committee as cobtained in its 
15th Report for the year 1982-83, 

- 
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व, * 12k / 1983 

उठ; 2pd November, 1983 

27. 79 November, 1983 

28, 14th November, 1983 

29. 215. November, 1983 

30 28th November, 1983 

N 
- 

31. 29%th'November, 1983 

32, 5th December, 1983 

33: हा December, 1983 

.35, 19th-Decemhbet, 1983 

36. 26th Decegber, 1983 

37, 31d-¥Fapyary, 1984 

Qral examination of the representative/s A 
of the Health Department in respect 0 
replies received from the said Departmerit 
regarding questioopaire framed by the 
Committee “on the Budget Estimftes 
1933-84 of the Health 'Departmefié/m._nt.' 

the Scrutinised the replies received 
Health Department in respect of question- 
naire framed by the Committee on the® 
Budget Estimates of the said Department 
for the year 1983-84, / 

Scrutinised the replies received from the 
Health Department in respect of question- 
nairé framed by the Ceminittee on the 
Budget Estimates of the said Department 
for the year 1983-84, 

The Committee postpfilb_,nc'd their  tour 
' programme decided in-their meeting held 

एव 11th October, 83 and decided to 
undertake tz%/zhe tor f)?om 10th Jan., 1984, 

(ii) Scrutim's.D,e' replies received from 
the मद epartment in respect of 
questi 
ont 
136] 

naire framed. by the Committee 
Budget Estimates of the said 

rtment for the year 1983-84. 

Refumption एव oral examipation of the 
reppésentatives of the Health Deptt, 
in/Tespect of the questionnaire framed 

the Committee on its Budget Estimates 
or the year 1983-84. 

Resumption of oral examination of the 
representatives of Health Departments. 

Resumption of oral examination of the 
representatives  of the Health Department 
in respect of its Budget Estimates for the 
year 1983-84. 

Resumption एवं oral examination एवं the 
representatives  of Health Department. 

Scrutiny of replies received from the 
Irrigation Department regarding imple- 
mentation of recommendations of the 
Comimittee as contained in एड report for 
the year 1980-81. 

No business was transacted for want 
of quorum. ¢ 

Scrutiiy of replies received from the 
Co-operation Department  regarding 
implementation of recommendations as 
gontained in उड़ 15th Report दि the jear 
1982-83. 

Scrutiny of replies received from the 
Education Department regarding igples 
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41. 

43, 

43, 

46. 

47, 

" 48, 

49; 

.21st January, \1984 

" 27th January, 1984 

- 
N 

18th January, 198 N\ 

Ist February, 1984 5 

8th February, 1984 3 

8th February, 1984 4 

9th February, 1984 4 

9th February, 1984 3. 

mentation of recommendations asecon- 
tained in its Report for the year-1979-80. 

. Framed points at Haryana Bhawan, 
New Delhi for discussions with the Estimates 
Committees of U.P., .Bihar and Sikkim 
legislatures during its tour of those 
states. दी 

Discussion, with the Secretary of ULP. 
“legislative  Assembly at Luckmow on 
matters of Common interest. 

Discussion with the Sub-Committee of 
the Estimates Committce of Bihar 
legislative Assembly at Patna on matters 
of Common interest, 

The  Committee reviewed the work 
done by it during its visit to U.P. and 
Bihar at Raxaul, 

The Committee cancelled its visit to 
Sikkim State, 

Reviewed the discussions held during 
their tour to the States of U.P. and Bihar, 
at New Delhi 

Scrutiny of replies received from the 
Sports Department regarding implemen- 
tation of recommendations as contained 

\in its Repart for the year 1976-77, 

crutiny of replies received from the 
ratiop Department regarding the 
entation of outstanding observa- 
ommendations* ¢ontained in its 
\pon for the year 1982.83, 

points for discussion with 
officers of the Co-operation Department 
during their\on the spot-study tour of the 
state. 

Discussion whth the representatives of 
the Co-operation\Department and inspec- 
tion of the Primayy Land Development 
Bank at Karnal. 

(i) Discussion with \ ther epfesentatives 
of the Co-operatid De\partmem and 
inspection ‘of P.LND.B. and Super 
Bazar, Gurgaon, 

(i) Inspected the Mini Ba"ks of Bilaspur 
and Jhabvas, 

Discussion with the repreg,>ntafives of 
the Co-operation Departmenyt 2nd ins- 
pection of the Cérifral ~Cooperuytive Bauk 
and P.L.D.B., Rewari. 

3



A%
 
i i 

2 

30. 

5 —
 

iz, 

53 

54. 

55, 

6. 

10th February, 1984 

a 

. 10th February, 1984 

15th February, 1984 

22nd February, 1984 

28th February, 1984 

6th March, 1984 

7th March, 1984 

3 Discussion with the representatives of 
the Co-operation Department and Ins- 
pection of P.L.D.B., Mohindergarh and 
the Godowns at Fideri, Gumend and Khor 
Villages. 

The Committes reviewed the discussion 
held with the representatives of the Co- 
operation Department during their tour 
regarding  implementation of the ont- 
standing  observationsftccommendations 
as contained in its 15th Report for the 
year [982.83, 

Resumption of oral examination of फिट 
representatives _of the Health Depit, in 
respect of its. Budget Estimates for the 

_ year 1983-84, 
Drafting of its 16th Report on the 

Budget Estimates’ for the year 1983-84 
relating to the Health Depariment. 

Resumption of drafting of its 16th 
Report on the Budget Fstimates for the 
year 1983-84 relating to the Health 
Department. 

Finalized its 16th Report on the Budget 
Estimates for the year 1983-84 relating to 
the. Health Department. 

Examined the Supplementary Estimates 
for the year 1983-84 (2nd instalment) 
relating to various cconcerned Department 
and prepared its Report thereon. 

Reports p'rescnted 

5. During the period under review the Committee presented the 
folowing reports to the House — 

Date onwhich Subjec't Sr. By whom presented 
No. laid presented/ 

laid 

1. Chairman, Committee 
on Fstimates 

Chairman, Committee 
on Estimates 

Chairman, Committee 
on Estimates 

12th September ~ Report of पाठ Estimates 
1983 : Committee on the Sup- 

plementary  Estimates 
(Ist Instalment) 1983-84. 

13th March, Report of the Estimiates 
1984 Committee on the Sup- 

plementary  Estimates 
(IInd Instalment)1983-84 

29th March, 16th Report of the Esti- 
1984 mates Committee on the 

Budget  Estimates of 
the Health Department 
for the year 1983-84, 
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6. Meetings at places other then Chandigarh 

The Committee held meetings at places other than Chandigarh as per 
details giver below — 

(i) AmbalafRadaur/Karnal/Panipat/ 22nd, 23rd, 24th, 25th 
Samalkha/Sonepat/Kharkhoda/Badli/ and 26th August, 1983 
RewarifAtelifBachhor/Pataudi/Gurgaon/ 
Dethi/Narnaulf Dadri. (See Sr. No. 14 
to'18) 

हो) New Delhi (See Sr. No. 38 and 43) 10th- and 215 January, 
' ' 1934 

{iif) Uttar Pradesh/Bihar/Raxaul/ Jalpai-  12th, 13th, 15th and 18th 
guri (See डा. No. 39 to 42) "January, 1984. 

(iv) Karnal/Gurgaon/Rewari/Mohinder- '8th, 9th, and 10th Feb- 
garh (Sr. No. 47 to 50) ruary, 1984. 

Proceedings 

7. A record of proceedings of each meeting has been kept in the 
Haryana Vidhan Sabha Secretariat. 

- 
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THE COMMITTEE ON WELFARE OF SCHEDULED CASTES 

AND SCHEDULED TRIBES : 

b 
. 

The Committce on Welifare of Scheduled Castes and Scheduled 

Tribes for the year 1983-84 was constituted by the Haryana Vidhan Sabha 

by election vide notification dated 28th April, 1983 in pursuance of 

Rule 260-A (I) of the Rules of Procedure and Conduct -of Business in 

the Haryana Legislative Assembly. Shri Neki Ram, M.L.A. was ap- 

pointed Chairman of the Committee by the Hon’ble Speaker. 

The names of the Members of the Committee and the number of 

meetings attended by each of them-out of the total number of 46 meetings 

held .during the period* under review are given below पा 

Sr. Name of Member Number of meetings 

No. - . attended 

1. Shri Neki Ram ) 33 

#%  Shri Amir Chand Makkar 10 

3. Shri Bhalle Ram 30 

4. Shri Banarsi Dass 16 

5. Shri Manphool Singh - y 44 ' 

6. Dr. Om Parkash Sharma T 3 

7. Shri Sagar Ram Gupta 23 

8. Shri Sampat Singh 45 

9. Shri Sujan Singh ' 36 

नहा Amir Chand Makkar resigned from the Membership of the 

Committee with effect from 7th October, 1983. 

Meetings ‘held and business transacted 

The dates of meetings, the number of Members present and पीट 

Business Transacted at each. meeting are given below — 

b 

Sr.  Date of mecting Number of " Business Transacted 

No. Members 
present 

- - 

1. 10th May, ]983 5 हा) Discussion on scope and functions 

of the Committes. 

(i) ns'mmn of Departments for gxamina- 

" _Dn_!



38 

1 2 3 4 , 

2. 17th May, 1983 7 Serutiny of replies received from  the 
Cooperation Deptt, 

« 23rd May, 1983 7 Do 

4. 36th May, 1983 6 Oral examination of the Joint Secy. 
General Administration Deptt, and पट, 
representatives of the Welfare of 5.C. and 
B.C. Deptt. in respect of implementation 
of instructions issued by the. Govt. on 
9-2-1979 for {illing up posts according 10 
reservation policy of Govt. 

5. 7th June, 1983 6 _ Scrutiny of replies received from the 
Co-op. Deptt. 

6. 16th June, 1983 6 Do 

7. 215 June, 1983 6 Do 
2%th June, 1983 5  Scrutiny of replies received from the 

Govt. in connection with the implementa- 
tions of recommendations contained in 
the Committee’s 7th Report, 

9. 5th July, 1983 7 Do 

10,  14th July, 1983 6 Do 

11. 25th July, 1983 , Do 

12, Tst August, 1983 7 Do 

13. 17th Avgust, 1983 5 Do 

14. 24th August, 1983 7 Scrutiny of replies received from the 
Town and Country Planning Deptt. 
contained आर the Committee’s 8th Report, 

15. 30th August, 1983 7 () Scrutiny of replics received from the 
Coop. Deptt. on the recommendations 
contained in the 27th Report of the 
Commissioner for Scheduled Castes 
and Scheduled Tribes. 

(i) Scrutiny of thc note regarding the 
achievements and activities of the 
Haryana Harijan Kalyan Nigam Ltd. 

16. 7th Sept., 1983 6 _ Oral examination of the M.D., Haryana 
Harjjan Kalyan Nigam Ltd., regarding the 
achievements and activities of the Nigam. 

17. 26th S'eptcm"bcr, 1983 5  Resumption एव oral examination of the 
D., ‘Haryana Harijan Kalyan Nigam 

Itd., regarding the achievements and 
- activities of the Nigam. . 

18. 10th Octaber, 1983 5 Do १ 
19, 17th October, 1983 4 Scrutiny «f replies received fiom पाल 

- - Coop. Department. 

20, 24th;October, 1983 4 Do 
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21. 

27, 

28, 

29, 

30. 

31. 

उब, 

35, 

31st October 1983 

7th November, 1933 

14th November, 1983 

21st November, 1983 

28th November, 1983 

7th December, 1983 

14th December, 1983 

21st December, 1983 

28th December, 1983 

4th January, 1984 

- 

7th January, 1984 
at New Delhi 

8th January, 1984 
at Bikaner 

9th January, 1984 
at Jaipur - 

11th January, 1984 
at Udaipur 

13th January, 1984 
at Gandhinagar 

. 

Do 

Oral examication of the F.C. and 
Secretary to Govt. Haryana, Coop, Deptt, 
in respect of the material supplied by the 
Deptt. in regard (0 Tepresentation 
of S.C. persous. 

Framing of questionnaire on the material 
received from the Education Deptt. 

Resumption of oral examination of the 
M.D. Haryana « Harijan Kalyan Nigam 
Ltd., regarding disbursement of loans to 
3.0. persons under the Component plan, 

Framing एव questionnaire on the material 
received from the Education Depattment, 

Oral examination of the F.C. and 
Secretary to Govt. -Haryana, Cogp. Deptt. 
in respect of the material supplied ryb the 
Deptt. inregard to representation of S;C. 
persons. 

Oral examination of the F.C. and 
Secretary ५ Govt. Haryana, Coop. Deptt. 
in respect of the replies sent by the 
Department on the  recommendations 
contained in the 27th Report of the 
Commissinor for 5.0. & B.C. 

No Business was transacted for want of 
quorum, 

QOral examination of the Commissioner 
and Secretary (0 Govt. Haryana Logal 
Govt. Deptt.,, regarding noa-supply of 
material, 

Oral examination of the M,D. Haryana 
Harijan Kalyan Nigam Ltd., regarding 
the activities and . achievements of the 

_ Nigam. - 

Framing of questionnaire on matters of 
common interest t0 bediscussed with other 
State Legislature Committees during study 
tour. 

Discussion on matters of common 
interest with officers’ of Sccial Welfare 
Deptt: of the Rajasthan Gowt. 

Mecting with the sister Committes of 
Rajasthan State Legislature. 

\ o~ 
Discussion with Officers of Social Welfare 
.Deptt. of Rajasthan Govt. 

Mesting with the sister Committee of 
the Gujarat Statate Legislature,



6th March, 1984 

1 2 3 4 

.36,  17th January, 1984 3 Discussion with the Officers of Social 

at Mysore Welfare Deptt, regarding developmental 
schemes of the Karnateka Govt, for the 
Welfare of S.C. and 5.1. persons. 

37. 1%th Janunary, 1984 3 Meeting with the sister Committce of 

at Bangalore Karnataka State Legislature. 

38. 20th January, 1984 5 Review of the discussion held during the 

at New Delhi tour with the sister Committees. 

39. 25th January, 1984 s Scrutiny of replies regarding implementa- 
tion of recommendations contained in 
8th Report, 

40. 2nd February, 1984 5 Do 

41. 8th Febrnary, 1934 . 4 Do 

42, 15th February, 1984 5 Do 

43, 215 February, 1984 5 Oral examination of the Commissioner 
and Secretary to Govt. Haryana Local 
Govt. Department in respect of the 
information sent by him with regard to.the 
representation of S.C. persons. 

44, 27th February, 1984 6 Drafiing ए 9th Report in respect of the 
Coop. Deptt. and Haryana Harijan Kalyan 
Nigam Ltd. 

45, 5th March, 1984 5. Drafting of 9th Report in respect of the 
action taken by the Govt. on the recom- 
mendations contained in its 7th Report. 

46 4 Finalisation of 9th Report. 

Report pres_ented' 

During the period under review the Committee presented its 9th 

Report to the House on 29th March, 1984, in respect of General working 

of the Cooperation Department, Haryana Harijan Kalyan Nigam Ltd. 
and implementation of recommendations contained in the 7th Report 
of the Committee. 

Proceedings 

A récord of the proceedings of the Committee has been kept in the 
Haryana Vidhan Sabha Secretariat. 
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COMMITTEE ON GOVERNMENT ASSURANEES 

1. The Committee on Government Assurances of the Haryana 

Vidhan Sabha for the.year 1983-84 consisting of nine members and 

one special invitee: was nominated by the Speaker on 28-4-1983 and one 

more special invitee was nominated on 5-5-1983. 

2. Shri Fateh Chand Vij was appointed by the Speaker as Chairman 

of the Commitiee. 

The Committee held in all .46 meetings out of which 7 meetings 

were held at Delhi, Calcutta, Port Blair, Madras, Bangloreand Hyderabad. 

The names of the members and number of meetings attended by each of 

them are shown in the table given below :— 

v
 

& 1 

Sr. Name of membw'er B Number of m_-eetings 

No. . attended 

1. Shri Fateh Chand Vijj 37 

2, Shri Inder Singh Nain 23 

3. Shri Jaswant Singh Chauhan 34 

4. Shri Roshan Lal Tewari 18 

5. Shri Ram Singh | ' 21 

6. Shri Verend.cr Singh 43 

7.  Shri Kundan Lal . 37 

8. Smi. Basanti Devi 37 

© 9, Shri Sahib.Singh Saini 45 

Special , invitee 

+ 10, Shri Kanwal Singh 31 

11. Shri Bhagi Ram 
40 

Meetings held-and business transacted 

- The dates .of meetings, the -numbers एव members present.and the 

business transacted at each meeting are given below पाना ’ 

. हा. Date एव meeting Number of T T Nemberof  Busimess transzoted . "Business transacted 

No. - members . 

. o peemt present 

1 .2 3 4 

* 1. .16th May, 1983 a9 The Secretary explained the scope 9 The Secretary explained the scope 
and functions of the Committes to पाठ 
members,
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10. 

11. 

12, 

13, 

14. 

15. 

16. 

17, 

25th May, 1983 

2nd June, 1983 

8th June, 1983 

15th June, 1983 

22nd June, 1983 

29th June, 1983 

6th July, 1983 

13¢h July, 1983 

20th July, 1983 

27th July, 1983 

2ed August, 1983 

8th August, 1983 

17th August, 1983 

24th Avgust, 1983 

30th August, 1983 

6th Scptember, 1983 

1 

11 

10 

10 

10 

10 

9 

Scrutiny of replies  received from the 
Government regarding the implementation 
of Assurances. 

Scrutiny of replies received from the 
Government regarding the implementation 
of Assurances, 

Serutiny of replies received from the 
Government regarding the implementation 
of Assurances. 

Scrutiny of replies received from the 
Government regarding the implementation 
of Assurances. 

Scrutiny एव Statement of Assuranges 
given by the Micisters during the Session 
held in the month of September, 1982, 

Scrutniny of statement of Assurances 
given by the Ministers during the Session 
held ता. the month of September, 1982, 

Serutiny of ' replies received . from the 
Govemnment regarding the implefmentation 
of Assurances. 

Scrutiny of replies received from the 
Government regarding the implementation 
of Assurances. .- 

Serutiny of replies received from the 
Government regarding the implementation 
of Assurances. i 

Scrutiny of replies received from the 
Government regarding the implementa- 
tion of Assurances. - 

The Committee orally examined the 
representatives  of the Irrigation and 
Power Department regarding the imple- 
mentation  of Assurances. 

Scrutiny of replies received from the 
Government’ regarding the implementation 
o Assurances. 

Scrutiny of replies received from the 
Government regarding the implementation 
एवं Assurances, 

Scrutiny of Statement of Assurances 
iven by the Ministers during - the Session 
eld in the month एव March, 1983, 

. Senitiny of Statement of Assurances 
given by the Ministers during the Session 
held in the month of March, 1933, 

(1) Scrutiny of Statement of Assuraoces 
given by the Ministers during the 
198Sesasicu:l held in the Month of March, 

b
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18, 

19. 

20, 

21, 

22. 

23. 

24, 

21st September, 1983 

28th September, 1983 

4th October, 1983 

12th October, 1983 

19th October, 1983 

24th October, 1983 

2nd November, 1933 

7th Movember, 1933 

26, 14th November, 1983 

27, 

- 28, 

23rd November, 1983 

30th November, 1983 

{2) The Commitiesttentatively decided 10 
undertake thefiour to the States of 
Orissa, West Bergal, and Andamar 
Nicobar Islands in the last week of 
September, 1983, 

10 (1} Scruvny of statement of Assurances 
© given by the Ministers during the 

159e3355i0n held in the month of March, 

(2) The Committee decided to underlake 
a study tour of the States of West 
Bengal. Orissa and Andaman Nicobar 
Islands from the first weak of Decem- 
ber, 1983 . 

9 (i) Scrutiny of s'tat_ement of Assurances 
given by the Ministers during the 
session held in the month of March, 
1983. 

(i) The Committee reconsidered their 
tour programme decided in their 
meeting held on the 215t September, 
1983 and decided to finalize the study 
tour in the next meeting. 

9 Scrutiny of statement of Assurances 
given by the Ministers during the 
189e85351‘on held in the month of March, 

8  Scrutiny एवं statement of Assurances 
given by the Ministers during the Session 
held int the month of March, 1983. 

9  Scrutiny of statement of Assurarces 
given by the Ministers during घाट Session 
held पं the month of March, 1983, 

7  Scrutiny of Statement of Assurances 
giver by the Ministers during the Session 
held in the month of March, 1983. 

9  Scrutiny of replies received from the 
Governgnent regarding the imple- 
mentation  of Assurances. 

6  Secruitdy of replies received rom the 
Government regarding the i mplementation 

5 Scrutiny of replies reccived from the 
Government regarding the implementation 
of Assurances. 

8 Scrutiy of replies reccived from the 
Government reparding the implementa- 
tion of the Assurances. 

8  Scrutiny of replies rzceived from the 
Government regarding the implement2iion 
एवं the Assuramces.
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29, 

30, 

31. 

32, 

33. 

34. 

3s. 

.36. 

37. 

38. 

39 

40, 

41, 

5th December; 1983 7 

12th December, 1983 7 

19th December, 1983 2, 

26th December, 1983 10 

3rd Januvary, 1984 10 

5th.January, 1984 7 

6th Japuary, 1984 6 

ही 

9th Japuary, 1984 8 

10th January, 1984 6 

12th January, 1984 6 

16th January, 1984 8 

- 23rd January, 1984 7 

30:h January, 1984 5 

Scrutiny of replies received from the 
Government Tegarding the implementation 

of the Assurances. 

Scrutiny of replies received from the 

Government regarding the implementation 

एव Assurances, 

No business. was transacted for want of 
quorem, 

Scrutiny of replies received from the 
Government regarding the implementation 
of Assurances. 

The Commitiee held meeting at Haryana 
Bhawan, New Delhi and framed question- 
naire for discussion with the Committees 
on Government Assurances of Kamataka, 
Andhra Pradesh and Andaman Nicobar, 
Islands during their tour to those States. 

The Committee held meeting in M.L.A’s 
Hostel at Calentta and reviewed the 

Assuranges at Sr. No, 1 to 208 of its 14th 

Report. 

The Commiites called on the Lt. Gover- 
nor of Andaman Nicobar Islands at port 
Blair and exchanged views on development 
activities of both the States. 

The Committee held meeting at Madras 
in M.L.A’s Hostel and reviewed the 
Assurances at Sr. No. 209 10 426 of its 
14th Report. 

Meeting with the Howble Speaker of 
the Karnataka Legislative Assembly at 
Banglore on the matters of comimon interest. 

The Committee held meeting in the 
New M.L.A's Hostel at Hyderabad and 
teviewed the statement of Assurances given 
by the Ministers during the Sessions held 
in the months of September, 1982 and 
March, 1983... 

The Committee held meeting at Haryana 
Bhawan, New Delhi and reviewed their 
experience of study toutr of the States of 
Karnataka, Andhra Pradesh and Andaman 
Nicobar Islands. 

G Scrutiny of replies -xéceived from the 
overnment regarding the implementation 

of Assutances. 

Serutiny of repliss regeived from the 
Government regarding the implementation 
of Assurances, : 

[कि
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1 . 2 3 . 4 

42. 8&th February, 1984 7  The Committes orally examingd the 

दे gepresentatives एवं the हा, शत, (B हू. 

Department regarding the implementation 

.of Assurances. L 

43. 150 February, 1984 9 The Commitiee orally = examined the 

o representatives  of the Irrigation and 

Power Department regazding -the imple- 

mentation of Assurances. 

\ . - 

44, 215 February, 1984 ’ 4 Scrutiny एवं replies received from the 

Government regarding the implementation 

ol Assurances. 

45, 27th Februa‘ry, 1934 ki Drafting of the 15th  Report of the 

Comrmittee. 

46. 5th March, 1984 § The Committee finalised their 15th 

Report. 

Prescntation of the. Report" 

The 15th Report of the Committee on Government Assurances of 

the Haryana Vidhan Sabha was presented to the House .on 29th March, 

1984. 

Meetings at places other than Chandigrarh ’ 

The Committee hield its meetings on 3rd January, 1984 at New Delhi, 

5th January, 1984 at Calcutta, 6th January, 1984 at Port Blair, 9th 

January, 1984 at Madras, 10th January, 1984 at Banglore, 12th January, 

1984 at Hyderabad and 16th January, 1984 at New Delhi. 

Proceedings 
. 

A recoid of the proceedings of the meetings of the Committee has 

been kept in the Haryana Vidhan Sabha Secretariat; 

4y
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_ COMMITTEE ON SUBORDINATE LEGISLATION 
The Committee, consisting of seven members of the Haryana Vidhan 

Sabha, besides the Advocate General, Haryana, was nominated by the Hon’ble Speaker on the 28th April, 1983, vide Notification No. HVS- 
LA(Sub-Leg)-1/83-84/21, dated the 28th April, 1983, 

Shri Tnderjit Singh was appointed by the Speaker as the Chairman 
of the Committee. 

The Committce held 44 meetings during the period under review. 

The name of the Members and number of meetings attended by 
each of them are shown in the following table :— 

< 

Sr. Name of Members ) "Number of meeting_—_-_—_‘_—‘_fi——_fi__—____—.s थी 
No. attended 

1. Shri Inderjit Singh - _ 5 

2. Shri Ishwar Singh - 38 

3. Shri Mahender Partap Singh 1 कट! 

4. Shri Nirmal Singh § 38 

5. Dr. Mangal Sein 31 

6. Shri Om Parkash (Beri) 44 

7. Shri Nar Singh 45 

8. Advocate General 2 

Special Tuvitees 

* Shri Lachhman Singh Kamboj 40 

* Shri Ram Bilas Sharma . 30 3 

Rules scrufinised 

The Committee scrutinised the following Rules and watched the ""-2 implementation work etec :— 

1. The Haryana (Preventionand Control of Water Pollution) Rules, 
1978, framed under the Water (Prevention and Control of 
Pollution) Act, (1974 Parliament Act. No. 6 of 1974.) 

*Sarvshri Lachhman Singh Kambojand Ram Bilas Sharma, M.LA’s 
were nominated by the Speaker as Special Invitees the Committee on 
the 5-5-1983 and 14-6-1983, vide Notification Nos. HVS-LA (Sub-Leg)-T 
83-84/31, dated the 6th May, 1983 and HVS-LA (Sub-Leg)-1/83-34/33, 
dated the 15th JTune, 1983, respectively,
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2. The Wild Life (Protection) Haryana Rules, 1974 framed under 

’ the Wild Life(Protection) Act, 1972 (Parliament Act No. '53 of « 

1972). 

3, The Haryana Maternity Benefit Rules, 1967, framed under. the 

Maternity Benefit Act, 196l. 

4. The Punjab Fisheries Rules, 1966, framed under the Indian 

. Fisheries Act, 1897 and the Punjab Fisheries Act, 1914. 

5. The Haryana Urban(Control of Rentand Eviction) Rules, 1976, 

Acframed under the Haryana Urban (Control of Rentand Eviction) 

t, 1973, ' 

6. ThePunjab Fruit Nurseries Rules, 1961, framed under the Punjab 

दी Fruit Nurseries Act, 1961 as applicable to the State of Haryana. 

7. The Punjab vaccination Rules, 1959, framed under the Punjab 

Vaccination Act, 1953. 

8. The Punjab Stamp Rules, 1934, framed under Section 74 of the 

Indian Stamp Act, 1899 and clauses (a) and (d) of section 27 

and sub-section (1) of section 34 of the Court Fees Act, 1870. 

9, The Haryana Stamps (Prevention and Under Valuation of 

Instruments) Rules, 1978, framed under section 75 of the Indian 

Stamp Act, 1899, read with section 47-A, as inserted by the 

Indian Stamp (Haryana Amendment) Act, 1973. 

10. Further observations/recommendations made by the Committee 

on the repliesfaction taken by the Government in implementa- 

tion of the earlier recommendations in respect of the Haryana 

Gram Panchayat Election Rules, 1971, framed under the Punjab 

Gram Panchayat Act, 1952. ) 

Meetings. held and business transacted 

Thie dates of the meetings, the number of members special ivitees 

present and the business transacted a2t each meeting are given below :— 

Sr.  Date एव meeting Number of. Business transacted 

No. Members 
. present. 

1 2 3 4 

1. 24th May, 1983 5. (1) Welcome address by the 
Secretary

W" 
Haryana Vidhan Sabha. 

(2) Scope and functions of the Committee. 

(3) Selection of Rules for scrutiny. 

. (4) Appraisal of work doneby the previous 

. 
Committee.



2. डा May, 1983 

3. Tth June, 1983 

> 13th June, 1983 

Ln
 

, 215 June, 1983 

[N 

&:
 

29th June, 1983 

-
 " 5th July, 1983 

7 
-] 

. 11th July, 1983 

. 9. 19th July, 1983 

10, 26th July, 1983 

11, 2nd August, 1983 

- 

LV
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_Scrutiny of.replies received. from the 
“Development and panchayat Depart- 
meat, Haryana, in regard to the 
implementation of the recornmenda- 
tions observations pertainiog to the 
Haryana Gram Paochayat Election 
Rules 1971, framed ubder the Punjab 
Gram Panchayat Act, 1952, 

Scrutiny .of the Haryana Maternity 
Benefit Rules, 1967, framed under 
the Maternity Benefit Act, 1961, 

(1) Passing एवं condolence. resolution on 
the इस demise of Mr. Aminuddin 
Ahmed Khan, a former Governor of 
Himachal and Punjab and Minister 
for. P.W.D. and Tourism, Rajasthan, 

(2) Scrutiny एव पीर Wild Life (Protection) 
Haryana Rules, 1974, framed under 
the Wild . Life (Protection) Act, 1972 
(Parliament Act, 53 of 1972), 

Resumption of scrutiny of the Wild Life - 
(Protection) Haryana Rules, 1974, framed 
under the Wild Life (Protection) Act, 1972 
(Parliament Act 53 of 19720, 

Scrutiny of Rules regarding the Regis- 
tration of Timber Depots under section 3 
of. the lgPlu3njab Forest (Sales of Timber) 
Act, 1913. 

Scrutiny of the Punjab Fisheries Rules, 
1966, framed under the Ponjab  Fisherjes 
Act, 1914 and the Indian Fisheries act, 
1897. 

Serutiny: of the. Haryana (Prevention and 
Control of Water Pollution ) Rules, 1978, 
framed under the Water (Prevention and 
control- of Pollution) Act, 1974 (Parliament 
Act, No. 6 एव 1974). - 

Resumption of scrutiny of the Haryana 
(Prevention and Control of Water:Polu- 
tion) Rules, 1978, framed under the- 
Water (Prevention and Control of Pollg- 
1191074)11 Act, 1974 (Parliament Act No. 6 of 

[ 

Resumption of scrutiny of-the Haryana- - 
(Prevention and Control of Water Pollu-. 
tion) Rules, 1978, framed under the Water 
(Prevention and Corntrol of Pollution) Act, 
1974 (Parliament Act, No. 6 एव 1974), 

Resumption of scrutiny of the Haryana 
(Prevention and Control of Water Pollu- 
tion) Rules, 1978, framed under the Water 
(Prevention and Control of Pollution) Act, 
1974 (Parliament Act No. 6 of 1974). 
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12. 10th August, 1983 

13: 17th August, 1983 

M 

14, 24th August, 1983 

7 

15. 30th August, 1983 

16. 6th September, 1983 

17. 215 September, 1983 

18. 27ihi September, 1983 

19, 3rd October, 1983 

» 

5 

6 

-5 

6 

6 

6 

5 

6 

Resumption of scrutiny of the Haryana 
(Prevention and Control of Water Pollu- 
tion} Rules, 1978, framed under the Water 
{Prevention and Control of Pollution) 
Act, 1974 (Parliament Act No. 60 1974). 

Scrutivy of the Punjab Vaccination 
Rules, 1959, framed under the Punjab 
Vaccination Act, 1953 (Act LIX of 1933). 

Scrutiny of the Haryana Stamp (Pre- 
vention of Under Yaluation of Instru- 
ments) Rules, 1978, framed under Section 
75 of the Indian Stamp Act, 1899 read 
with section 47-A, 25 inserted by the Indian 
Stamp (Haryana Amendment) Act, 1973. 

Scrutiny of the replies received from the 
Co-operation  Department, Haryana 
regarding the implementation of recom- 

. mendationsfobservations made by the 
Committee in  respect of the Punjab Co-- 
opetative Societies Rules, 1963, framed 
under the Punjab  Co-operative Socicties 
Act, 1961, 

Scrutiny of the Haryana Urban (Control 
of Rent and Eviction) Rules, 1976, framed 
under the Haryana Urban (Control of 
Rent and Eviction) Act, 1973, 

(1) Scrutiny-of the replies received from 
the Revenue Department, Haryana, 

regarding the implementation of recom- 
mendationsfobservations  made- by 'the 
Committee in respect of the Haryana 

. Ceiling एप Land Holdings Rules, 1973 
and the Haryana Utilization of Sur- 
plus and other Areas Scheme, 1976 
framed under the Haryana Ceiling on 
Land Holdings Act, 1972. 

(2) The Committee decided to undertake 
the tour of the States एव Orissa 
lngasnipur' and Sikkim from 18th Oct., 

Oral examination  of the Commissioner 
and Secretary to Government Haryana, 
Fisheries  Department, Chandijgarh, in 
respect एव. the Punjab Fisheries Rules, 
1966, framed under the Punjab Fisheries 
Act, 1914 apd the Indian Fishedes Act, 
1897, 

Oral -examination of the Financial 
Commissioner and Seeretary to Govern- 
ment, Haryana, Forest Department, 
Chandigarh, in respect of the Wild Life_ 
(Protection) Haryana: Rules, 1974; framed. 
under the सात Life (Protestion) Act, 1972; 
(Parliament Act No. 53 of 1972).
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20, 17th October, 1983 

21. 15th October, 1983 

22. 218 October, 1983 

23. 22nd Otcober, 1983 

24, 25th October, 1983 

F 

25, 28th Ociober, 1983 

26. 2nd November, 1983 

27. - 11th November, 1983 

il 

28, '17th November, 1983 

6 Framing of questionnaire at New Delhi 

(Haryana Bhawan) for discussion with the 
sister committees of the States of Manipur, 

Sikkim and West Bengal, 

Committee held its own meeting at 

Dimapur and decided unanimously that the 

tour programme be extended upto 29th 

October, 1983 instead of 27th October, 
1983 and desired that the Secretary, Har- 
yana Vidhan Sabha, Chandigarh may be 
intimated  telegraphicaily for approval 

by the Hen. Speaker., and 15506 0 telegram 

10 C.R.S. Calcutta for reservation of 
Seats in trains accordingly. 

5 Discussion with the Committee on 

Delegated Legislation _ ए the Manipur 

Legislative Assembly at Imphal on matters 

एव procedure and Common interests. 

5 Review by the Commiittee on Subordinate 

Legislation, Haryana Vidhan Sabha 

regarding discussion held with the Com- 

mittee. on Delepated Legislation of the 

Manipur Legislative Assembly, Imphal. 

5 Haryana Vidhan Sabha Committee on 

Subordinate Legislation called on the 

Hon. Speaker, Sikkim Legislative 

Assembly, Gangtok and discussed the 

procedural mattets of the Committee and 

matters of common interest. 

Discussion with the Secretary, West 

Bengal Legislative Assembly, Calcutta on 
matters of procedure and Common 
interests. 

The Committee also reviewed  its 
experience gained during its tour of the 
States of Manipur, Sikkim apd West 
Bengal Assemblies for their nice hespi- 
tality during the visit of the Committec 
to their respective States. 

4 Sorutiny of the Punjab Stamp Rules, 
1934 framed under Section 74 of the Indian 
Stamp Act, 1899 and Clause (a) and (d) 
of Section 27 and sub-Section (1) of Section 
34 of the Court Fees Act, 1870, 

6 Oral examination of the Financial 
Commissioner and Secretary to Govern- 
ment Haryana, Forest Department, 
Chandigarh in respect of the Wild Life 
(Protection) Haryana: Rules, 1974, framed 
under the Wild Life (Protection) Act, 1972 
(Parliament Act No. 53 of 1972). 

6 Oral examination of the Commissioner 
and Secretary to Government, Haryana, 
Labour and Employment Department, 

it
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29, 

30, 

31. 

32, 

33, 

34, 

35. 

उठ, 

23rd November, 1983 

28th November, 1983 

7th December, 1983 

5th January, 1984 

11th January, 1984 

वि January, 1984 

1%th January, 1984 

= 

20th January, 1984 

Chandigarh in respect of the Haryana 
Maternity Benefit Rules, 1967 framed 
under the Maternity Benefit Act, 1961, 

5 _ Scrutiny of the Punjab Fruit Nurseries 
Rules, 1961, framed under the Punjab 
Fruit Numseries Act, 1961 as applicable 
to the State of Haryana, 

6 Oral examination of the Commissioner 
and Sectetary to Government, Haryana, 
Department, Chandigarh in respect of the 
Punjab Vaccination Ruoles, 1959 framed 
under the Punjab Vaccination Act, 1953, 

5 Oral examination of the Commissioner 
and Secretary to Government, Haryana 
P.W.D., Public Heakh Department, 
Chandigarh in.  respect of the 
Haryana (Prevention and Control  of 
Water Pollution) -Rules, 1978, framed 
under the water (Prevention and Control 
of Pollution) Act, 1974 Parliament Act 
No. 6 of 1974). 

3 

5 Scrutiny एव the Punjab Civil Services 
(Punishmeni and  Appeal) Rules, 1952 
framed under provise to Article 309 of 
the Constitution of India as applicable to 
पीट State of Horyama. 

5 (1) Resumption of scrutiny of the Punjab 
Civil Services (Punishment and Appeal) 
Rules, 1952 framed under proviso to 
Article 309 of the Constitution of 
Indiz as applicable to the State एव 
Haryana, 

(2) The Committee decided to visit bird 
sanctuary on 19th and 20th January, 
1984 in connection with the scrutiny 

. of the Wild Life (Protection) Haryana 
Rules, 1974, framed under the Wild 
Life (Protection) Act, 1972, 

7 Resumption of scrutiny of the Punjab 
Civil Services (Punishment and Appeal) 
Rules, 1952, as applicable to the Stats of 
Haryana framed under proviso to Article 
309 of the Constitution of India. 

4 Resumption of further oral examination 
of the representatives एवं the Forest/Wild 
Life Department in respect of the Wild 
Life (Protection) Haryana Rules, 1974, 
framed under the Wild Life (Protection) 
Act, 1972, 

4 Resumption of further oral examination 
of the representatives of the ForestyWild 
Life Department in respect of फिट Wild 
Life (Protection) Hayyana Rules, 1974, 
framed under the Wild * Life (Protec ion) 
Act, 1972,
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37. 25th January, 1934 

38. 30th January, 1984 

39, $th February, 1984 

40, 13th February, 1984 

41. 22nd February, 1984 

42, 27th February, 1984 

: 43, 6th March, 1984 

7 

5 

Resumption of scrutiny of the Punjab 

Civil. Services (Punishment and Appeal) 

Rules, 1952, framed under Article 309 of 

thé Constitution of India as applicable to 

the State of Haryana. 

Scrotiny  of Government Employees 

{Conduct) Rules, 1966, framed wunder 

proviso 0 Article 309 and Clanse (b) of 

Article 318 read with clause (3) of Art., 

187 of the Constitution _of India, as 

applicable to the State of Haryana. 

Resumption of serutiny of the Govern- 

ment Employees {Conduct) Rules, 1966, 

framed under the proviso to Ast, 309 and 
clause (b) of Art. 318 read with ¢lause 3 

एवं Art. 187 of the Constitution of India. 

Oral examination of the Financial 

Commissionct and Secretary to Govern- 

ment, Haryana, Revenue Deptt., Chandi- 

zarh in respect of the Haryana Stamps 

(Preveation of Under valuation of Instru- 

ments) Rules, 1978, framed under section 75 

of the Indian Stamp Act, 1899 read with 

Section 47-A, as jnseried by the Indian 

Stamp (Haryana Amendment) Act, 1973 

and the Punjab Stamp Rules, 1934 framed 

under Section 74 of the Indian Stamp Act, 

1899 and clause (2 and (d) of Scction 27 

and Sub-section (1) of Section 34 of the 

Court Fees Act, 1870, 

Oral examination of thé Commissioner 

and Secretary to Government, Haryana, 

Local Government, Department, Chandi- 

garh in respect of the Haryana Urban 

{Control of Rent and Eviction) Rules, 1976 
framed under the Haryana Urban (Control 

of Rent and Evicticw) Act, 1973, 

{1) Resumption of oral examination of 
the -Commissioner and Secretary to 

Government, Haryana, Local Govt. 
department, Chandigarh in respect of. 
the Haryana Urban (Control of Rent 

-~and Eviction) Rules, 1976, framed 

under the Haryana Urban (Control of 
Rent and Eviction) Act, 1973. 

(2) Resumption of एव examination of 

the Financial Commissiorer and 

Secretary to Government, Haryana, 

Revenue Department,Chandigarh in res- 

pect of the Punjab Stamp'Rules, 1934, 
framed under section 74 of the Indian 
Stamp Act, 1899 and Clause (व) 
and (d) of Section 27 and Sub-section 
(1) of section 34 of the Court Fecs 
Act, 1870, 

(1) Cral examination of the Commissioner 
and Secretary to Government, Har- 
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1 2 3 4 

yana, -A,gn__'cu'lture'-Departm-em, Chandi- 
garh in respect of the Punjab Fruit 

o . * Nurseries - Rules-1961,1framed under कि the.Punjab न Fruit:NurseriesiAct} 1961 
as applicable ‘to.the State of Haryana. 

(2) Oral examination एव the Deputy 
Secretary to.:Government, - Haryana, 
Development and Panchayat Depart- 

- -ment,>Chandigarh ‘in - regard to the 
implemeéntation of the recommend- 

- atioss pertaining to-thé'Harvana Gram 
Panchayat Election Rules,1971, framed 

7 undes-the Punjab iGram rPanchayat 
Act, 1952. v 

44, 27th March, 1984 7  The Committee drafied and finalised 
rtheir ~report forthe:year 41983:84, 

L
 

Meetings at places rother than Chandigarh. 

The Committee undertook an official+ tour-to the States of ‘Manipur, Sikkim and 
सन West Bengal with दे view to have discussion with the Committee on Subordinate Legis- 
12 lation of these States regarding the procedural matter pertaining to-the+ working of the 

Committee एप Subordinate Legislation of their respective Legislatures and held 6 
meetings at different places i.e., New Delhi, Dimapur, Manipur, Sikkim, West Bengal 

स्हॉए, 

Meeting/On-the-spot studies held -at, places-other-thau Chaundigarh, 

The Committee held two-meeting s at places-outside Chandigarh.i.e. 
« Sultanpur Lake bird sanctuary . Gurgaon, Haryana.on-19th-and -20th . 
January, 1934, 

- Report  presented - 

“The Committee presented to.the H_ouse,-theirw fifteenth report for the 
year 1983-84 on the 30cth-March, 1984. 

" P-rocc'edings 

"
 

A record of the proceedings of the Committee has been kept in the 
t Haryana ~Vidhan Sabha ~Secretariat, ' 

N ’
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THE COMMITTEE OF PRIVILEGES-1983-84 
- 

1. The Committee of Privileges, consisting of ten members was 
nominated by the Speaker on the 25th June, 1982. 

Shri Inder ,Singh Nain, M.L.A was appointed by the Speaker 85 
Chairman of the Committee. The mames of the members of the Com- 
mittes are 85 under ;— डे 

Shri Inder Singh Nain, M.L.A. 

Thakur Bahadur Singh, M.L.A. 

Shri Mohan Lal Pipple, M.L.A. 

Shri Nirmal Singh, M.L.A. 

Shri Daya Nand Sharma, M.L.A. 

Shri Dharam Bir Gauba, M.L.A. 

Master Ram Singh, M.L.A. ’ 
Chaudhri Hukam Singh Phogat, M.L.A. 

Shri Fateh Chand Vij, M.L.A. 

‘Rao Nihal Singh, MiL.A. 

On the 25th August, 1982, Thakur Bahadur Singh and Shri Nirmal 
Singh, M.L.As and on the 28th August, 1982, Shri Mohan Lal Pipple 
M.L.A., resigned from-the membership of the Committee and in the 
vacancy. caused by their resignations Dr. Om Parkash Sharma, 
‘Rao Inderjit Singh and Shri Jaswant Singh Chauhan, M.L.As were 
nominated to serve: on the Committee of Privileges with effect from 7-9-82. 

9 
90

 
B 

N
 

i
 

A
o
 

| e 

On 8th December, 1982, Dr. Om Parkash Sharma, M.L.A. resigned 
from the membership of the Committee and in the vacancy caused by 
पिंड resignation Seth Ram Dass Dhamija, M.L.A. was nominated to serve 
‘on the “Committee of Privileges with effect from 24-12-1982. 

Chaudhri Lila Krishan, M.L.A. पाले nominated as a Special Invitee 
to serve on the Committee of Privileges with effect from 24-2-1984. 

On 9th March, 1984, Chaudhri Lila Krishan, M.L.A., resigned from 
the membership (as a Special Invitee) of the Commitice of Privileges. 

2. The Committee held a total number of 28 meetings during the 
period under review. The names of the members and the number of 
meetings attended by each of them are shown in the following table दा 

Sr. Name of Member Number of meetings 
No. attended 

1. Shri Inder Singh Nain, M.L.A. 26 

2. Shri Daya Nand Sharma, M.L.A. : 6 

क
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» 

.Sr. * Name of Member  Number of meetings 
No. , . attended 

- 3. Chaudhri Dharma Bir Gauba, M.L.A. 13 

4. Master Ram Singh, M.L.A. 23 

5. Chaudhri Hukem Singh Phogat, M.L.A. 20 

6. Shri Fateh Chand Vij, M.L.A, 26 

7. Rao Inderjit Singh, M.L.A. " 
8. Rao Nihal Singh, M.L.A. 24 

9. 561 Ram Dass Dhamija, M.L.A. 22 

10. Shri Jaswant Singh Chauhan, M.L.A, 14 

Special Invitee _ 

/_,‘%-—« 11. Chaudhri Lila Krishan, M.L.A. 1 

3. Question of Privilege considered 

L. The Committee considered question of alleged breach of privi- 
lege against Chaudhri Devi Lal, M.L.A., for alleged insulting, 
abusing and man-handling the Governor of Haryana in Raj 
Bhawan on the 24th May, 1982, which was referred by the House 
to the Committee .of Privileges on 25th वे une, 1982 for examina- 
tion and report to the House. 

" 2. The Committee considered question of alleged breach of pri- 
vilege against Chaudhri Devi Lal, M.L.A., regarding his mis- 
conduct on the eve of Governor’s Address to the House on the 
24th June, 1982 which was referred by the House to the Com- 
mittee of Privileges on 25th June, 1982 for examination and 
report to the House 

3. The Committee considered question of alleged breach of privi- 
lege against Chaudhri Hardwari Lal, Vice-Chancellor, Maha- 
1shi Dayanand University, Rohtak, for his writing a booklet 
“Legislature, Judiciary, Press and Universities,” casting 
aspersions on the members and lowering the image and prestige 
of the House and its members, which was referred by the Hon’ble 
Speaker to the Committee of Privileges on 25th March, 1983 
for examination, investigation and report to the House, before 
the first sitting of the next Session. 

4, Meetings held and Business tramsacted 

The dates of meetings, the number of members present and the
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buisiness trarisacted at each mecting are given below i— 

Sr. Dateof ' meeting - Number of Business transacted 
No. Members 

- present- 

1 2 3. _ 4 

1. 1-4-1983+ 9 () The Committee over-ruled the 
objection raised by Rao Nihal Singhy 

) amember of the Committee regardieg 
the Statement of Chaudhrti Phool 
Chand* Mullana, Revenue’ Minister; 
Haryana, which he*made before the 
Committee on 2-3-1983. 

(ii) Recorded the oral evidence of Chau-. 
" dhri. AmarSingh,' Chief Parliamentary’ 

Secretary, Haryana, in regard to the 
privilege.issug' against LChandhei,Devis 
Lal, 'ML.A. for alleged insufting, 
abusinpg  and man-handling .. the., 
Governor- एव Haryana.in Raj Bhawan: ' 
on 24-5-1982. 

2, 64-1983 10 (i) The Committee held informal, dis- . 
’ cussion in regard to the -pending ¢ 

privilege issues' against  Chaudhri 
Devi Lal, M.L.A. 

(it}-The members of the Committee desired 
that copies of the privilege.. motion 

_ against Chaudhrit Hardwari Lal, 
. Vice-Chancellor, MaharshivDayanand 

. . [hUm‘v__ersity, Rohtak. be sopplied to 
them. ) 

(i) The Committee decided हि undertake 
astudy tour: of the*States'of Naga- 
land, Meghalaya and Sikkim, tenta- 

- tively' from 1-5-1983-to 13-5-1983. 

3. 15-4-1983 6 (i) Considered.the-letter. dated  11-4-1983 
- recéived: from Shri R.K.* Gupta, 

Joint” Legal Remembrancer and 
Joint-+  Secretary * to: Government, 
Haryana, « Legislative . Department 
sending therewith the legal advice 
sought . by the Committee in regard 
Ao the pending privilege issues against 
Chaudhd*- Devi+ Lal,- M.E.A. and 
desiredthat.. * L.R. beirequested to 
appear  before the ‘Committee on 
22.4-1983 at-2-45 P.M, 

(i) The . Committce apprised, that the 
Chairman would discuss the matter 
with-the Hon'hle Speaker about 
the continuance:and presence of those 
members -of the Committee who have 
signed. the notice .of privilege motion 
against- Chaudhri Hardwari.La], Vice- 
Chancellor, Maharishi Dayanand 
Unjversity, Rohtak, । 

—
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4.122.4-1983 - 

5. 27-4.1983 

है; 1-5-1983 
" {Haryana Bhawan, 

New Delhi) 

7. 3-5198%  _ . 
(Bongai Gaon- Railway 
Station) 

8. 5-5-1983 
(Kohima) . 

9. '7-5-1983 
(Shillong) 

10, 7-5-1983 
{Chera Punji) A 

11, 10-5-1983% 
(Gangtok) - 

12, 13-5-1983" 
(Haryana Bhawan, 
New Delhi) ’ 

6 

th
 

(iii) The Committee appraved the cofrec- 
" tions made by Chaudhri Amar Singh, 

Chief  Parliamentary . Secretary, 
Haryana in his statement given on 
1-4-1983 before the Committee. 

(i) Wireless Messages dated 18.4-1983 & 
19-4-1983 received from the Secretary, 
‘Meghalaya Legislative  Assembly, 
Shillong and from the Secretary, 
Sikkim Legislative Assembly, Gangtok 
regarding the arrangements made 
by them in regard to the tour prog- 
ramme एवं the Committee was plaged 
before the Committee for its informa- 
tion. 

(ii) Discussion with the Legal Remem- 
" braacer in regard to the question of 

alleged breach of privilege against 
Chaudhrit  Devi Lal, M.L.A., for 
alleged insulting, abusing and man- 
handling the Governor. of Haryana in 
Raj Bhawan on 24-5-1982. 

Discussed the procedure adopted in the 
pending  privilege: issues. 

The Committee framed घाट questionnaire 
for discussion with the counterpart Com- 
mittees of Nagaland, Meghalaya and 
Sikkim during their visit to these states, 

The Committee framed and finalized the 
remaining. questionnaire for discussion 
with the counterpart Committees of 
Nagaland, Meghalaya and Sikkim. 

The Committee discussed the matters 
»of common interest and procedural matters 
of the Committee with फिट counterpart 
Committee of the WNagaland Legislative 
Assembly., 

The Committee discussed matters of 
common interest with the Hon’ble Speaker 
of the Mcghalaya Legislative Assembly. 

The Committee reviewed the-discussion व 
held with the Privileges Committes of 
Nagaland Legislative Assembly and the 
Hon’ble Speaker of Meghalaya Legislative 
Assembly, ’ 

The Committee discussed the matfers 
of common interest of both the States 
with the Hom. Deputy Speaker of Sikkim 
‘Legislative Assembly. 

The Committee reviewed the discussion 
held with the counterpart Committee of 
of DPrivileges of Nagal and Legis-
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4 1 2 

13. 20-5-1983 

14. 30-5-1983 

15. 7-6-1983 

8 

“lative Assembly, the Hon. Speaker of 
Meghalaya Legislative Assembly and 
Deputy Speaker of Sikkim Legislative 
Assembly, . 

(i) The Committee accepied the correc- 
tions suggested by the Legal Re- 
membrancer in the proceedings of 
the meeting of the Commitiee held on 
22-4-1983. 

(ii) The Committee decided to summon 
. Chaudhri Devi Lal, M.L.A. in the 

prescribed  Form ‘A’ in the First 
Schedule of the Directions issued by 
the Hon'ble Speaker under Rule 277 
of the Rules of Procedure and 
Conduct of Business in the Haryana 
Vidhan Sabha to appear before the 
Committee on 7-6-1983 दा 2,30 P.M. 

एंव) The Committee discussed the matter 
relating to the two signatories who 
are dlso members of the Committee 
on the motion of breach of privilege 
against Chaudhri Hardwari Lal and 
decided that before taking final 
decision on this point, it may be dis- 
cussed with the Legal Remembrancer 
and thereafter guidance of the Hon® 
ble Speaker be sought. 

(iv) The Committee decided that whatever 
" decision would be taken in the matter 

pertaining  to Chaudbri Hardwari 
Lal will also be followed in regard 
to the question एव bréach of privilege 
against Chandhri Devi Lal, M.L.A. 
arisivg from the happenings in the 
House on 24-6-1982 when the Gover- 
nor came to address the Members 
of the House, 

The Committee discussed the matter 
in regard to the sitting members of the 
Committee who  have signed the 
privilege motion with the Legal 
rememberancer, Haryana, 

() The file regarding thé continuance 
of members of the Committee who 
are signatories to the privilege motion, 
was placed before the Committee and 
it was decided that action may be 
taken in accordance with the opinion 
tendered by the Legal’” Remembrancer 
I this matter. ) 

(ii) It was brought to the notice of the 
Committee that the acknowledge~ 
ment of the Repistered letter served 
onto Chaudhri Devi Lal, M.L.A. 
had not been received 50 दिए, and 

&
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18. 

a— 

19. 

16-6-1983 

23-6-1983 

8-7-1983 

15-7-1983 

7 

5 

. it was desired that another registered 
letter (A.D.) may be sent to Chaudhri 
Devi Lal to appear before the Commit- 
tee on 23-6-83 at 2,30 P.M. 

(i) The orders of the Hon’ble Speaker 
dated 14.6-1983 in regard to the 
sitting members of the Committee 
नए have signed the privilege motion 

+ “were brought to the notice of the 
Committes, 

(ii) Undelivered leiter dated 23-5-1983 
addressed to Chaudhri Devi Lal, 
M.L.A. for appearing before the 
Committee was placed before the 
Committee for its information. 

(iii) The Committee accepted the correc- 
tions made by Shri 5.0. Bajaj, Legal 
Remembrancer in the proceedings 
एवं the Meeting of the Committee of 
dated 30-5-1983. 

Undelivered letter addressed to 
Chaudhri Devi Lal, M.LA. for 
appearing  before (he Committee 
on 23-6-83 in original alongwith the 
remarks एवं the postal authorities was 
placed before the Committee. The 
Committee decided that now the 
summons be served by affixing upon 
some conspicious part of the house 
of Chaudhri Dewvi Lal, M.L:A. in 
village Chautala before seven days 
from the actual date of his appearance 
before the Committee , through the 
Sub-Divisional Officer (Civil}, Dabwali 
uader intimation to this Secretariat, 

. The Committee further decided thata 
copy of the above summons be also 
served by affixing at some conspicious 
place on the notice Board of the 
Haryana Vidhan Sabha Secretariat. 

{i — 

The Committee informally discussed and 
considered the pending privilege issue 
apainst Chaudhri Devi Lal, M.L.A. 
for alleged insulting, abusing and man- 
handling the Governor of Haryana वहा 
Raj Bhawan on 24-5-1982. 

The letter dated 4-7-1983 received from 
the Sub-Divisional Officer (Cig?vil 3 Dabwali, 
Distt. Sirsa regarding pastingfaffixing the 
summons on the hoise of Chaudhri Devi 
Lal, M.L.A, through Patwari Circle on 
1-7-83 at Chautala was placed before the 
Committee. The Committec  waited 
upto 3,00 P.M. on 15-7-83 and decided 
to consider further line of action in the 
maiter in its meeting to be held on 29-7-83,
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120, 12-8-1983 

21, 12-9-1933 

L] थे 

.. 22,  28-9-19835 

7. The Committee informally discussed 
the pending privilege issue against Chaudhri 
Devi Lal, M.L.A. for alleged insulting, 
abusing and man-handling the Governor 
एव Haryana in Raj Bhawan on 24.5-1982, 

5 (i) The Commitice drafted and finalised 

(i) 

its Third Preliminary Report in 
regard to the question of alleged 
breach of privilege against Chaudhri 
Devi Lal, M.L.A,, for alleged insuli- 
ing, abusing and mar-handling 
the Governor of Haryana in Raj 
Bhawan on the 24th May, 1982 for 
séeking extenstion oftime for making 
the final report upto the first sitting 
of the next session, and authorised 
the Chairman to sign and present 
the ieport to the House oo 12.9-83. 

The Committee drafted and finalised 
its Third Preliminary Report in 
regard to the question of alleged 
breach of privilege: against Chaudhri 
Devi Lal, M.L.A. regarding his rnis- 
conduct on the eve of Governor's 
Address to the House on 24-6-1982 
for seeking extension of time for 
making (he final report upto the first 
sitting of the next session and autho- 
rised the Chairman to sign and 
present the report to the House on 
12.9-1933. 

(iii) The Commitiee drafied and finaljsed 
its Preliminary Report in regard 10 the 
question of alleged breach of privilege 
against Chaudhri Hardwari Lal, Vice- 
Chancellor, Mahagshi Daya Nand Uni- 
versity, Rohtak for his writing 2 book- 
let “Legislatore, Judiciary Press and 
Universities™ casting aspersions on the 
members and lowering the image 
and prestipe of the House and its 
members for seeking eXtention of time 
fer making the final repert upto the 
first sitting of the next " séssion and 
avthorised the Chairman to sign and 
present the. report to the House on 

iv) The Committce considered that it 
would be appropriate to get the 
summons  setved ~upon. ' Chatodhri 
Devi Lal, M,L.A, personally once 
again लड़ he would be here at Chandi- 
garh to attend the session commenc- 
ing from 12-9-1983. ) 

5 Letter dated 22-9-83 received from 
Chaudhri Devi Lal, M. L, A 
alongwith medical certificate regard- 
ing extension of date for appearing 

I i 
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23, 25-10-1983 

24, 

26.- 

2-11-1983 

250 26:12-1983 

18-1-1984 

6 

6 

before the Commmittee due to  his 
ill health, was placed before the 
Committee, The Committee decided 

i that he may be informed to 
appear  before the Committec on 
25-10-83 at 2-45 P.M. ‘ 

Application dated 24-10-83  received 
from Shri Om Parkash Sjo Chaudhri 
Devi Lal, M\L.A. for giving another 
date for the appearance of Ch, Devi Lal, 
M.L.A. before the Committee 35 he has 
sufering from accelerated hypertension. 
The Committee acceded his request and 
decided that Chaudhri Devi Lal, M.L.A. 
be asked to appear before the Committes 
on 23-11-83 at 2.45 P.M. 

The Committee informally considered 
the privilege issues pending before the 
Committee, 

The Committee decided that in the 
interest of justice a last opportunity be 
granted to Chaudhri. Devi Lal, ML.A. 
toappear before the Committecon18-1-84, 
failing which ex-parte procecdings would 
be taken against him. Summons in this 
behalf be issued to him by a Registered 
post. 

(i) Letter dated Nil, addressed to the 
Secretary, Haryana Vidhan Sabha, 
received from Chaudhei Devi Lal 
M.L.A. regarding permission to 
engaging counsels, alongwith 8 list of 

Y witnesses was placed before the 
Committee, 

(a) The Committee desired that his 
request for engaging counsels 
of his choice may be put up 
to the Hon’ble Speaker for 
orders and the decision thereon 
will be communicated to Chau- 

. dhri Devi Lal, M.L.A. 

(b) The Commitice decided to hold 
its next meeting on 27-1-34 at 
11.00 A.M. to consider the ap- 
other points raised in the letter 
by Chaudbri Devi Lal, M.L.A. 

(ii) Oral examination of Chaudhri Devi 
Lal, M.L.A. in regard to the question 
of alleged breach of privilege against 
him for alleged insulting, abusing and 
man-handling the Governor of Har- 
yana in Raj Bhawan an 24.5-1982. 

The Committes adjourned the oral 
examination एव Chaudhti Devi Lal, M.L.A, 
till 6-2-1984,



27, 6-2-1984 

28, 5-3-1984 

7 (i) The letter received from Chandhri Devi 

(i) 

(iii) 

Lal, M.L,A. on 18-1-84 in regrad to 
the. question of alleged breach of 
privilege” against him was placed 
before _ the Committee, which discus- 
sed it in dstall, 

Thd'e_.Chairman informed the Com- 
mittee that the Hon, Speaker has, 
granted the permission to Chaudhrl 
Devi Lal, M.L.A. to be represented 
through Shri 8.C. Mohunta as counsel 
and it ‘has been approved by the 
Committee, 

The Commitiee went throught the long 
list of 51 witnesses whom Chaudhri 
Devi Lal wanted 10 be examined by 
the  Committee. The . Committee 
decided that Chaudhri Devi Lal, 
‘MLA. be asked to  supply 
the purpose in brief in respect of 
¢ach _ witness whom he wants to be 
examined by the Committee. 

6 (i) The Committee drafted and finalised 

(i) 

its -“Fourth Preliminary Report in 
regard-to  the question of alleged 
breach 'of privilege against Ch. Devi 
Lal, M.L A, for zlleged insulting, 
abusing and man-handling the 
Governor of Haryana in Raj Bhawan 
on 24th May, 1982 for secking cx- 
tension  of time for making the final 
report upto the first sitting of the 
next Session and authorised the Chair- 
man.to sign and present the report 
to the House on 12.3-1934, 
- ' N < . 

The Committee drafted and finalised 
the Fourth Preliminary Report in 
regard  te the question of alleged 
breach of privilege against Chaudhri 
Devi Lal, M.L.A. regarding his mis- 
conduat” on the eveof Governors 
Address to the House on 24-6-82 for 
seeking extension of time for making 
the final report upto the first sitting 
of the next Session and authorised 
the Chairman to sign and present the 
réport™ to the House on 12-3.84, - 

(it} The Commitiee drafted and finalised 
its Segcond Preliminary Report in 
regard’  to thequestion. of alleged 
breach of privilege against Chaudhri 
Hardwari Lal, _ Viee-Chancellor, 
Maharshi Daya Nand University, 
Rohtak for फंड writting a book-let 
“Legislature,  Judiciary, Press and 
Universities,” casting aspersions on 
the mgmbers and loweringthe image 
and prestige of the .IHouse and its 

f 
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members” for secking extension एव time 
for making the final report upto the 
first sitting of the next Session 
and authorised the Chairman io sign 
and present the report to the House on 

P 12.3-84, 

(iv) Undelivered registered Yetter addressed 
to Chaudhri Devi Lal, M.L.A. in 
regard tosupply the purposein brief 
in respect of each witness whom he 
wanted ६0 be ¢xamined by the Com- 
mittee was placed before the Com- 
mittee, 

The Committce decided that Chaudhci 
Devi Lal, M.L.A. be again asked througha 
registered post to supply the above said 
information before 24-84. A copy एव the 
said Ietter be 8150. served om Ch, 
Devi Lal, M.L.A. at Chandigarh when he 
comes to attend the Budget Session, 1984. 

5. Meetings adjourned for want of quorum 

The meetingsi.e. on 29-7-83, 19-8-83, 2-9-83, 10-9-83, 7-10-83, 16-11-83, 
23-11-83, 6-12-83, 27-1-84 and 20-2-84 were adjourned for want of quorum 
during the period under review. . 

6. .R.epa_r'ts presented 

(i) The Chairman of the Committee (Shri Inder Singh Nain, M.L.A) 
presented the Third Preliminary Report of the Committee of 
Privileges to the House on 12-9-83 on the maftter in regard to 
the question of alleged breach of privilege against Chaudhri 
Devi Lal, M.L.A., for alleged insulting, abusing and man-handl- 
ing the Governor एव Haryana in Raj Bhawan on 24-5-82, seeking 
for extension of time for making the final report before the 
first sitting of the next Session. 

(if) The Chairman of the Committee (Shri Inder Singh Nain, M.L.A) 
" presented the Third Preliminary Report of the Committee of 

Privileges "0 -the House on 12-9-83 on the matter in regard to 
the question of alleged breach of privilege against Chaudhri 
Devi Lal, M.I.A., regarding his mis-conduct on the eve of 
Governor’s Address to; the House on 24-6-82, seeking for exten- 
sion of time for making the final report before the first sitting 
of the next Session. 

(ifi) The Chairman of the Committee (Shri Inder Singh Nain, M.L.A) 
presented the Preliminary Report of the Committee of Privileges 
to the House on 12-9-83 on the matter in regard to the question 
of alleged breach of privilege against Chaudhri Hardwari Lal, 
Vice-Chancellor, Maharshi Daya Nand University, Rohtak for 
his writting a book-let ‘‘Legislature, Juduciary, Press and Uni- 
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Versitics” casting aspersions on the Members and lowering the 
immage and prestige of the House and its Members, seeking for 
extension of time for making the- final report before- the first 
sitting एप the next Session. 

(iv) The Chairman of the Committee (Shri Inder Singh Nain, 
M.L.A. presented' the Fourth Preliminary Report of the Com- 
mittec of Privileges to the House on 12-3-84, on the matter in 
regard to the question of alleged breach of Privilege against 
Chaudhri Devi Lal, ML.A. for alleged ins ting, abusing and 
man-bandling the Governor of Harvama in Raj Bhawan on 
24-5-82, seeking fell extension of timz for making the final 
report before the first sitting of the next Session, 

(v) The Chairman of the Committee (Shri Inder Singh Nain, M.L.A.) 
presented.the-Fourth Priliminary Report of the Committee of 
Privileges-to tha Honse on 12-3-84 on the matter in regard to 
the question of alleged breach of privilege against Chaudhri 
Devi Lal M.L.A., regarding his mis-conduct on theeve of 
-Governor’s Address to the House on 24-6-82, seeking for exten- 
sion-of time for making the final report upto the first sitting 
of the next Session, 

(vi) The Chairman of the_Com.m'ittee (Shri Inder Singh Nain, M.L.A) 

J 

7. 

presented the Second Preliminary Report of the Committee of 
Privileges to the House on 12-3-84, on the matter in regard 10 
the question ofalleged breach of privilege against Chaudhri 
Hardwari Lal, Vice-Chancellor, Maharshi Dayanand University, 
Rohtak for his writing a book-let “Legislature, Juduciary, Press 
and Unijversities” casting aspersions on the Members and-lower- 
ing the image and prestige of the House and its: Members, 
sceking for extension of time for making the final report before 
the, first sitting of the next Session. ‘ 

Proceedings. 

A record of-proceedingt of the: meetings of the Committee has 
been -kept in the:Haryana Vhan- Sabha:Secretariat. 

1 

7,
 

15
, 



हैंई 

ENQUIRY COMMITTEE 

‘Under Rule 120 of the Rules of Procedurc and Conduét of Business 
in the Haryana Legislative Assembly, the -One man Enquiry Committee 
comprising of Shrj Dharam Bir Gauba, M.L.A. was appointed by the 
Hon’ble Speaker on the 13th April, 1983 10 go into the facts about 
thel-.-alleged rape by Shri Anand Sharma and to submit its report at the 
earlicst. 

The Committee held a total number of 5 meetings during the 
period w.e.f. 13-4-83 to 7-9-83 and the Chairman (Shri Dharm Bir Gauba 
M.L.A)) attended ali the above said meetings. 

The dates of meeting and the business transacted at each meeting 
साठ given below ;— 

NSr. Date of meeting Business transacted 
0. 

1.  8-7-1983 Letter dated 1-7-83 received from पीट 
Secretary to  Government, Haryana, 
Home Department was brought to the 
notice of the Chairman. The Chairman 
desired that Kumati Om Vati be asked 
to appear before the Cominiitee on 20-7-83 
at Chandigarh. 

2. 20-7-1983 (i) The Committee acceded to the reply 
recejved from Kumari Om Vati in 
response  to this Secretariat Ietter 
No. 2-Bog, Com.-33/18522, dated 
8-7-83 and asked her to appear before 
the Committes on 3-8-83 सा 11-30 A M. 
at Rest House Sampla (Distt, Rehtak) 
alongwith witnesess in support of her 
allegation., 

हक 

(iiy The Committee decided that the 
Deputy  Commissioner,  Rohtak 
may he asked .to make the following 
arrangements:— - 

1. Reservation of three suites in the 
_ ' Rest Houses at Rohtak and 
O Sampla. 

2. Necessary arrangements लिए hold- 
ing the sitting of the Commitiee 
at Sampla. ' 

3. Toensure maintenance of law 
i and order at the venue of the 

meeiings. 

(एव) The Committee further decided that 
the. Senior Superintendent of Police, 
Rohtak may be asked to -ensure 

. maintenance of law and order at 
the venne of the meetings ard the 

. full sccurity be afforded to Kumari 
Om Vati for appearing before the 
Committes, 

— ला सथ्य O
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1 2 3 4 

3. इ-8-1983 The Committee recorded the oral 
(Rest House Sampla) ¢vidence of फिट following in regard to . 

the privilege issue rcgarding the alleged - 
atiempt to rape of Kumari Om Vati by N 
Shri Anand Sharma. - 

1. Kumari Om Vati Sharma. 

M Shri Jai Bhag‘wan. 

3. Shri Rohtaj Singh. 

4. Shri Kalu Ram. 

5. Papdit Laxmi Narain. 

6. Shri Mohinder Singh. 

7. Shri Umapatii. 

4 24.8-1983 - Thé Committee recorded at Chandigarh 
the oral ¢vidence of Shri Anand Sharma 
in regard to alleged rape of Kumari Om 
Vati by him. 

5. 6-9-1983 The Committ¢e recorded at Chandigach ~ 
the oral evidence of the following in 
regard to the privilege issue regarding the 
alleged attempt to rape of Kumari Om 
Vati by Shri Anand Sharma. 

- "1. Shri Ram Lal, Sarpanch- 

2. Shri Hari Krishan. 

b Shri Lajpat Rai. 

Shri Ishwat Singh. 

"
o
 

Shei Hari Ram. 

¢, Shri Chander Bhan Sharma, 

*Report Presented _ 

The report was presented by the Chairman to the Hon‘ble Speaker 
एव 7-9-83, ’ 

Proceeding_s 

A record of proceedings of the meetings of the Committee घाट 
kept in the Haryana Vidhan Sabha Secretariat.
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Business Advisory Committee 

The Committee, which was constituted on the '17th February, 1983 
continued to function upto 16th August, 1983, when a new Committee 
consisting of six Members was nominated by the Hon.Speaker on the 
17th August, 1983 and was notified vide notification No. HVS-LA-112/ 
83/39, dated the 17th/18th August, 1983 लि the September Session, 1983 
(held from 12-9-83 to 16-9-83). The Committee which was constituted 
on the 17th August, 1983 held one meeting. The names of the Members 
of the Committee/Speacial invitees and the number of meetings attended 
by each member are given below :— ’ 

No, Name of Member . No. of 
meetings 

attended 

1. S.Tara Singh, Speaker ‘Ex-Officio 1 
Chairman 

2. 'Ch. Bhajan Lal, Chief Minister Member 1. 

3. Ch. 5.8. Surjewala, Parliamentary Member 1 
Affairs Minister. _ 

4. Ch, Lachhman Dass Arora, do 1 
Minister of State for Revenue. 

5. Smt. Chandravati, M.L.A. do 1 
Leader of Opposition ‘ 

6. Shri Devi Lal, M.L.A. do — 

Special Invitees _ 

1. Shri Ved Pal, Deputy Speaker ः i 
2. Dr. Mangal Sein 

The Committee, which was constituted on the 17th August, 1933 
continued to function upto 13th February, 1984 when the same Committee 
was allowed to continue on the वी Feb., 1984 by the Hon. Speaker and 
was notified vide notification No. HVS-LA-21/81/54, dated the 150 Feb- 
roary,”1984. The Committeeheld 3 meetings. The names of the Members 
of the Committee/Special invitees and the number of meetings attended 
by each Member Are givefi below . — : 

Sr. No. Name of Member ' ~ "No. of 
- meetings 

.- attended 

1. Sardar Tara Singh, Speaker * Ex-Officio 3 
* Chairman 

2. Ch, Bhajan Lal, Membet 3 
Chief Minister 

3. Ch. S$.8.Surjewala, do 3 
Parliamentary Affairs, Minister
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4. 'Sh. Lachhman Dass Arora, Member 2 
Minister of State for Revenue 

5. Smt. Chandravati, M.L.A. do 2 
Leader of Opposition. 

6. Ch. DeviLal, M.L.A. ' — 
Special Invitees 

A 

1. Shri Ved Pal Deputy Speaker 3 
2. .Shri Mangal Sein 3 

Subject duscussed ’ 

The Committee which was constituted on the 17th August, 1983 and 
14th February 1984, held one and three meetings, réspectively. In these 
meetings the time Table for various items of business'before the Vidhan 
Sabha during itssittings held on "the 12th Sptember; 1983 10 16th Septem- 
ber, 1983and from 12th Matrch, 1984 to 4th April, 1984, were settled. 

Reports  presented 

The following reports were presented on कीट dates noted against 
each — 

1 

Sr. डा... Subjectof Reports - Date of presentation Subject of Reports - Date of presentation 
No. ’ 

l. Recommendations regarding allocation of  12th September, 1983 
time for transaction of Govt. business for 
the meetings of the Vidhan Sabha held on 
the 12th, 13th; 14th, 15th & 16th September, 
1983, i.e. Obituary Refernces, Preliminary 
reports-of the Committée of Privileges and 
extension of time, Supplementary Estimates 
(First Instalment) 1983-84, Govt. Business 
and Discussion on Motions under Rule 84. 

A 

2, Recommendations regarding allocation of  12th March, 1984 
time for transaction of Govt. business from 
12th March to 19th March, 1984, i.e. Obi- 
tuary References, .Paper laid on the Table, 
Presentation of the Reports of the Privileges 
Comniittec & Extension of time, Presenta- 
tioh of exce$s demands over grants and app- 
ropriations for the years 1978-79, 1979-80, 
1980-81, presentation of supplementary 
estimates (Second Instalment) 1983-84, dis- 
cussion on CGovernor’s Address, 

ft 
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2 3 

Recommendations regarding allocation of 
time for transaction of Govt, ‘Business from: 
19th to 26th March, 1984, i.¢. Discussion on 
Governor’s Address and Yoting on motion 
of thanks, Presentation of Budget, Official 
Resolution regarding the amendment in the 
Estate Duty Act, Discussion and Yoting on 
Supplementary Estimates (Second Instal- 
ment) 1983-84, Discussion & Voting on 
Excess Demands over Grants and appropria- 
tion for the years 1978-79, 1979-80, 1980-81, 
General Discussion on Budget. 

Recommendations regarding allocation of 
time for transaction of Govt. Business from 
26th March to 4th April, 1984 i.e. General 
Discussion on Budget and reply by the 
Finance Minister, Discussion and Yoting 
on Demands for grants on Budget, Official 
Resolutions, Five Appropriation Bills, 
14 other Govt. Bills and Discussion on 
Motions under Rule 84, 

19th March, 1984 

26th March, 1984 

व
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HOUSE COMMITTEES 

The Committee लि the year 1983-84, consisting of five members was 
nominated by the Speaker on 28th April, 1983. Shri Hari Chand 
Hooda, M.L.A. was also nominated as Special Invitee on 5-5-1983. 

Ch. Ved Pal, Deputy Speaker, was the Ex-officio Chairman of the 
Committee. 

The Committee held 18 mettings. 

The names of the Members and the number of meetings attended by 
each of them are showing in the folllowing table :— 

Sr. Name of the Members No. 
No. दि . Jmeetings 

. attended 

1. Ch. Ved Pal, Deputy Speaker 15 

2. Shri Dharmbir Gauba 9 

3. Bahin Shanti Devi : 12 

4. Shri Bhag Mal 16 

5. Shri Khillan Singh 10 

Name of the Speacial Tnvitees 

1. Shei Hari Chand Hooda ) 17 

_The dates of meeting held, the number of Members present and 
business transacted at each meeting, are given below :— 

Sr. Date of meeting Number of Business transacced 
No. Membersf 

Special 
Tnvifees 
present 

1 2 3 4 

1. 6th May, 1983 5 1. Elucidation of the scepe and func- 
tions एवं the Committee. 

2, Papers placed before the Committee- 
Memo Mo, SR-83, dated 6th March, 
1983 from the resident representa- 
tive Haryana Bhawan, New Delhi. 

3. Application for the allotment of 
M.L.As Flat, submitted by Shri Daya 
Nand Sharma, M.L.A. placed before 
the Committee. 

-4, Consideration of the case regarding 
vacation of Flat No. 24 by Smt, 
Chandravati, Leader of Op-position, 
Furnishing एव the Committee Room. 

F
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1 , 2 

2: 16fh May, 1983 5 

'3, 16th Junc, 1983 4 

4, 23rd June, 1983 4 

5. 30th June, 1983 5 

1. Informal discussion regarding the 
agenda fixed for the meeting, 

2, Oral examination of the Special 
Representative of the Chief Secretary, 
Resident Representative Haryapa 
Bhawan, New Delhi, $.D.0., PW.D 
(B & R} and Assistant Director, 
Hospitality Organisation, to consider 
the question of reservation of rooms 
in Haryana Bhawan,.New Delhi for 
M.L.As and behaviour of staff 
posted at Haryana Bhawan. 

1. Consideration of the case regarding 
vacation of Flat No, 24, by Smt. 
Chandravaii, Leader of‘ Opposition, 

2. Decision about the working of the 
tclephones and about cleanliness अप, 
in the M.L.As Hostel. 

[y
 

Resumption of  discussion on the 
matter relating to the vacation* of 
Flat. No. 24 by Smt. Chandravati 
Leader of Opposition. 

2. Consideration of the matter relating 
to furnishing. of the M.L.As Flats. 

3. Consideration of the  Estimate 
relating to providing of wooden cabin 
for- Cashier and also wire Garze 
shutter for doors in the M.L.As 
Hostel, Haryana, Scctor-3, Chandi- 
garh. 

4. Consideration of the matter relating 
to the revision of room rent in the 
M.L.As Hostel 

5, Consideration of postponement of 
the question of posting of permanent 
Police Guard in the Haryapa M.L.As 
Hostel, Sector-3, Chandigarh, 

हैं. Vacation of Flat by Ch. Kabir 
Ahmed. 

7. Confimmation of the Proceedings of 
the various meetings. 

1. Discussion held with the Representative 
of the Public Works Department 
(B & R), regarding the estimate 
relating to providing of wooden 
Cabin for Cashier and also’ Wire 
Gauze Shutter for doors inthe M.L.As 
Hostel, Haryana, 

2. Discussion for the purchase of 
furniture for the M.L.As Flais,



" 6. 26th July, 1983 

* 7. 9th Aveust, 1983 

‘8. 25th August, 1983 
N - 

4 

3. Consideration of the question of posting ए permanent Police Guard inthe Haryana M,L.As Hostel. 

4. Decision regarding vacation of Flat 
No. 24, 

1, Paper placed before the Committee. 

2. Oral examination of the representa- tives of the Hogpitality Department Harydha, regarding meal  service in 
the Canteen of M.L.As Hostel, 
Haryana, - 

3. Decision regarding partition of the Canteen in the Haryana Vidhan Sabha 
Secretariat, Chandi_ga:h. 

4. Decision_ regarding allotment of M.L.As Flat to छापा Roshan Lal 
Tiwari, M.L.A. 

5. Discussion regarding  vacation of Servant Quarter No. 26 allotted 1o Shri' KL, Poswal, Ex-Minister. 

6.. Consideration of the requests  for allotment एव M,L.As Flats, Servant quarters .and Motor Garages, 
a 

7. Decision regarding  estimates for water supply in the M,L.As Flats, 

1. Oral examination of the Chief Engineer, Chandigarh Administration regarding the facilitjes being provided to the Hon'ble Members in the 
M.L.As Hostet, 

2, Inspection of the M,L.Ag Hostel by the House Committee, 

3. Oral examination of the representa- 
tives of the Public Works Depariment 
(B & R), Hatryana, regarding the facili- tics being provided to the Hon'ble Members in the M.L.As Hostel 

4, Discussion regarding fixing of shutter door in the lounge in the M.L.As Hostel. 

3. Discussion regarding cycle shed in 
the M.L.As Hostei, R 

6. Discussion regarding tour programing of the House Committec, 

*1. Paperfictier was placed before the 
House Commitiee, 

2. Oral examination of the representa. 
tives of PW.D. (B & R) Haryana, 

&
 



73 

4 
': 

: 1 

9. A.,‘& . 

2 
10. 

11. 

L 

- 

12, 12th December, 1983 

6th September, 1983 - 

[6th November, 1983 

5th December, 1983 

ry 

Hospitality Organisation, Haryana and 
Hospitality and Tourism Department 
U.T., Chandigarh. 

5 1. Discussion regarding vacation of 
Flat No. 15. 

3. Discussion regarding estimate for 
replacement of furnishing items in 

. Haryana M.L.As Hostel amounted to 
Rs. 36,340/—. 

3. Decision regarding vacation = of 
Flat No. 4. 

4. Decision regarding allotment of 
rooms in the M,L.As Hostel. 

3 Framing एव questionnaire for discussion 
with the counterparts Committees in 
ather States, 

4 1. Papers placed before the Commitiee, 

2. Confirmation of the proceeding of 
the various meetings, 

3. Decision r¢garding seating arrange- 
ments and other eatables available in 
the Haryana Vidhan Sabha Canteen. 

4. Decision regarding re-consideration 
of issue of room’ rent एव the Haryana 
M.L.As Hostel. 

5. Dccision regarding consideration of 
the estimate for providing additional 
items in Haryana M.L.As Hostel, 
Sector-3, Chandigarh, 

6. Decision regarding consideration of 
the estimate for replacement of 
fammoture iterns in the. Haryana 
Hostel. 

7. Decision  regarding  allotment of 
M, L.As Flat N . 15 to Shri Kabir 
Ahmed. 

है. Discussion regarding allotment of 
Flat tAo Shri Lachhman Singh Kamboj 
M.L.A. 

9. Discussion regarding vacation of 
Servant Quarter No, 26. 

3 1. Letfer written by the Director 
Hospitality, Haryana was placed 
before the Comumittee. 

2. Discussion regarding improvement of 
lighting arrangement in the Chamber 
ot Haryana Vidhan Sabha,



T 

4 . | S 2 L ) 3 

13. 10th January, 1984 5 

14. 18th January, 1984 5 

15. 2nd Februoary, 1984 6 

1. Discussion about the fixed agenda. 

2. Oral examination of Special Re- 
presentative-Cum-Commissioner; 
Haryana, regarding पिंड improvement 
in the Haryana Bhawan, New Delhi, 
in respect of P.B.X, Cleanlinees etc, 

3. Letter No. DAHOH-83/35382, dated 
the 21st December, 1983 from the 
Directer,  Hospitality Organisation, 
Haryana regarding supply of furniture 
etc. for Haryasa Vidhan Sabha Can- 
teen placed before and noted by the 
Committee, 

1. Discussion held with the Engineer- 
in--Chief, PW.D. (B & R), Haryana 
regarding various points relating to 
the M.L.As Hostel Haryana and the 
observation of the Committee. 

2. Inspection not regarding M.L.As 
Hostel of the Secretary, Haryana 
Vidhan Sabha, duly approved by the 
Hon'ble Speaker was placed before the 
Committee. 

3. Discussion beld with the Chief 
Engineer, U.T., Senior architect, 
U.T. regarding points relating to the 
Chiefl Engineer, U.T., pertaining to 
M.L.As Hostel, 

4. Inspection of the lighting system in 
the Chamber of Haryan Vidhan 
Sabha-cral examination  of Chief 
Engineer and Senior Architect, U.T. 

5. Observations 
regarding. 
Chamber 

of the Committee 
lighting system in the 

6. Oral examination of the Representa- 
tive of the Hospitality Department, 
Haryana in respect of arrangements of 
furnitur in the Vidhan Bhawan Canteen 
and observation by the Committec, 

7. The Committee arrived ata decision 
to undertake the study-tour एवं Rihar, 
West Bengal, Port blair, 

1. The Committee revised its earlier de- 
cision inthe meetingto undertake the 
tour of Bihar State from 19-2-834 to 
27-2-84, 

2. Decision regarding the vacation of 
Servant Quarter No. 26, 

3. Discussion held with the Chief 
Engineer and Chief Architect of U.T. 
Admipistration, Chandigarh in respect 

% 
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' > of provision of light.in the Chamber 
of Haryana Vidhan Sabhal 

4, Discussion held with the Chief 
Enginneer, Public Works Department 
{Public Health) regarding rcpairs of 
Gysers etc. ’ 

5.. Discussion held regarding opening of 
the Dental-wmgme%n e M.L.As Hostel. 

‘The Committee revised is earlier 
decision in_the mecting_to undertake 
the tour of Himachal Pradesh State, 

—
 16. 15th February, 1984 

2. Decision regarding allotment of 
Servant Quarter No. 15. 

Discussion held with- the representa- 

tives of the ULT. Administration, 
Chandigarh to augment the light in 
the Chamber of the Haryana Vidhan 

Sabha. 

—_
— 17. 27th February, 1984 4 

18, 2nd March, 1984 4 Allotment of rooms to the Hon, 
Members in the M.L.As Hostel for 

! occupation during the Budget Session. 

—
 

2. Decision arrived at r‘egarding can- 
cellation of meeting at Simla. 

PROCEEDINGS 

"A record of फिट proceedings of the Committee has been kept लि the 
Haryana Vidhan Sabha Secretariat, . \ 

- 
4
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- LIBRARY COMMITTEE 

The Committee consisting of six Members nominated by the Hon’ble Speaker on 2nd April, 1983. Shri Mahender Partap Singha Member , of the Committee was appointed as Chairman. Shri Fateh Chand Vij was nominated ‘on 1वी0 June, 1983, asa special invitee to the Committeg, 

The Committee held twenty six meetings. The names ए the Members Special Invitees together with the number of meetings attended by each of them, are given in the following table :— 

Sr. Name of the Members ' No. of No. - meetings 
attended 

1. Sh. Mahender Partap Singh Chairman 11 

"2, Sh. Amir Chand Makkar Member 20 

3. Sh. Jogi Ram Member Il 

4. Sh. Sujan Singh . Member 23 

5. Sh. Vijay Vir Singh Member i 6 

6. Sh. Roshan Lal Arya Member 24 

7. डा, Fateh Chand Vij Special 10 
Invitee 

The Committee selected the publications on different subjects. The costof the publications purchased during the year, including thecostof Newspapers/Magazines etc. wes amounted to Rs. 22,221-57. Inaddition 
Govt. publications worth Rs. 5,830/~ were also purchased, 

The Committee also undertook a study tour to the States of Goa, Karnataka, and Kerala and discussed with the counterpart Committees matters of common interests. The Committee also studied the function- 
ing of Libraries there asalso the method of selection of books etc., of the respective Libraries. The Committee also had a discussion with the Hon’ble Deputy Speaker, Lok Sabha, who is the ex-officio Chairman of Lok Sabha Library Committee, on the 17th January, 19584. 

* Meetings held and Business transacted 

Details regarding the dates of meetings held, number of Members 
including the special invitees, present and busingss transagted in each



meeting are given. below :— 

77 

2. 14:6-1983 
ं 

पट 

3. 27-6-1983 

4, 28-6-1983 

2z 

- 5. 11-7-1983 

6. 22-7-1983 

gl 

° 

5 

5 

Sr. Date of meeting Number.—_fi____*flw___m of Business transacted 
No, Members 

a (including 
s special 
. invitees) 

1 3 4 

< 1. 8:6-1983 4 (i) The Secretary welcomed the Members 
~ of the Committee and explained to 

them the scope and functions of the 
व Committee. 

P पं) The Committes inspected the Library 
and recommended that sufficient light 
and fans be provided in the library. 

(iiiy The Committce approved the list of 
Booksellers for inviting the quotations 
for rebate on the books. 

(i) The Committee recommended 9 books 
for the Library. 

(ij) The Committee desired that supges- 
" tions एवं books on various subjects 
may be invited from ail the Members 
of the Haryana Vidhan Sabha so that 
the same be purchased for the Library. 

The Committec visited the premises of 
M/S Atma Ram & Sons, Kashmiri Gate, 
Delht and selected 66 books on-the-spot to 
be purchased for the Library. 

(i) The Commitice visited the premises 
of M/S Metropolitan  Publishers, 
‘Darya Ganj, New Delhi and selected 
21  books o be purchased for 
the Library. 

ही) The Committee also selected 28 bpaks 
received from Vedsansthan Publica- 
tiocns and recommended the same to 
to purchased for the Library.. 

(i) The Committee selected 15 books out 
of the boocks received from local 
booksellers  aud recommended the 
same for the library. 

(i) The Committee scrutinised the quota- 
tion and approved the rebate rates for 
the purchase of books on Hindi, 
laEnglish and Urdu language and on 

W, 

(i) The Committee selected and recommen- 
ded 15 books for the Library. 

( The Committec deeided to_undertake. 
a study-tour of the threg States viz., 
Andhra  Pradesh, Karnataka and 
Kerala,



7. 8.8-1933 5 () The Committes inspected the Library 
and observed that the funniture 
provided in the Libzary was inade- 
quate and recommended some items 
of furniture, 

(i) The Committes also recommended 
two Magazines Viz, the Week and the 
Current, for the Library. 

(iii) The Committee recommended that 5 
books entitled Parliamentary Practice 
by Erskine May (20th Edn.) be 
purchased for the Library. 

8. 22-8-1983% 6 The ks_Con-m:itl:eaf.- recommended three 
books for the Library. ' 

9, 7-9-1983 4 (i) The Committee inspected the- Library 
and recommended two books for the 
Library. 

(i) The Committee decided to undertake 
a stody tour of फिट States of Goa, ' 
Karnataka and Kerla. 

10, 21-9.1983 4 The Committee recommended four 
. books for the Library. 

11. 6-10-1983 -4 The Committee selected and recommend- 
ed three books लि the Library. 

[2. 17-10-1983 6 (i) The Committes approved the gues- 
tionnaire to ‘be discussed with the 
Library Committees of visiting States 
एव Goa, Kamatka and Kerla, 

(il) The Committes \relected and recome 
- mended six books for the Library, 

13, 19-10-1983 ’ .4 The Committes framed a part of the 
- questionnalre to be diseussed with its 

. counterpazt at Panjim (Goa) and discussed 
various other points. 

14. 22-10-1983 4 The Committee discussed with the 
Secretary Goa.Daman-Diu  Legisative 
Assembly matters of common interast. 

15, 24.10-1983 4 (i) The Committes framed certain peints 
to be discussed with its counterpart 
at Banglore आएं thereafter decided to 
visit the Central State Library at 
Mysore, 1 . 

- (i) After the meeting the Committes also 
visited somé important book Shop at 
Mysore. 

16, 25-10-1983 4 (i) The Commitiee discussed with the 
Secretary Karnataka Legislative Assem 
bly certain matters of common interest, 

i 
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17, 27-10-1983 

18. 

19. 

v 20, 

22. 

23, 

24, 

28-10-1983 

30-10-1983 

9-11-1983 

21.11-1983 

13-12-1983 

17-1-1984 

18.1-1984 

30-1.1984 

9.2-1984 

हो) After the meeting with Secretary 
Karnataka Legislative  Assembly, 

the Committee visited some important 
bockshops at Banglore. 

The Committee held discussoin with the 
members of the Library Comnittee of 

Kerala Legislative Assembly on matters of 
common interest. 

The. Committee met in the Swami 
Vivekanand Rock Memorial and reviewed 
the discussion -held with , the Secretary 
Goa-Daman-Diu  Legislative  Assembly 
at Papjim. 

The Committee reviewed the discussion 
keld with its couaterpart at Trivendrum 
आते the Secretaries of Goa and Karpatka 
Legislative Assemblies. 

The Commitiee recommended that 
latest -set of ALR., Manual be pur - 
chased for the Library 

The Committee selected and recommen- -~ 
ded one copy each of the book entitled 
‘Economic’ Night mare of India’ in Hindi 
and in English and also recommended that 
instead of fortnightly ‘Sarika’ ‘Grehshobha 
magazine be subscribed for the Library. 

(i) The Committee selected and reco- 
mmended five books for the Library. 

(ii) The Committee decided 10 hold 
. discussion on matters of common 

interest with the Lok Sabha Library 
Committece and 8150 decided (0 visit 
premises of reputed: Book-sellers and 
publishers at Delhi. 

The Committee discussed maiters of 
common interest with the Deputy Speaker, 
Lok Sabha, ex-officio Charrman of the 
Lok Sabha Library Committee. 

The Committee visited the reputed 
booksellers in  Darya Ganj, Delhi and 
selected on-the-spot 48 books for the 
Library. 

The Committee recommended five books . 
for the Library. 

No buasiness was transacted for want of 
quorym.
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-COMMITTEE ON -PETITIONS - - 

The Committee consisting of five members of the Haryana Vidhan 
Sabha was nominated by the Hom’'ble Speaker on 7-3-83 for the 3rd 
-session of the Sixth Vidhan Sabha (held in the month of March, 1933). 

The names of the members of the Committee and the number of 
:meeting(s) attended by each one of them are given below :— 

Sr. जि ए the member, No. of meetings 
No. attended 

1. Ch. Ved Pal, Deputy Speaker _ Ex-Officio 2 
Chairman 

2. Sh. Dharam Bir Gauba, M.L.A. Member 2 

3. Sh. Nirmal Singh, M.L.A. Member 1 

4. Sh, Roshan Lal Arya, M.L.A. Member | 

5. Sh. Balvir Singh Grewal, M.L.A., Member 2 

Meetings held .and Business.. transacted 

_Thedates of meetings held, the number of members present and the 
“business transacted at each meeting are given below :— 

Sr. Date ofmeeting No. of Business transacted 
No. members 

- present 

1. 27-4-83 5 Discussion regarding enlargement of 
. the scope and functions of the 

. Committee. - < 

2. 67183 ° 3 Discussion regarding cnlargemen-t of 
the scope and functions of the 
Committee, - 

Proceedings 

. A record of the proceedings of the meetings of the Committee has 
been kept उप the Haryana Vidhan'Sabha Secretariat, + 

AL The Committee consisting of five members of the Haryana 
Vidhan Sabha was nominated by the Hon’ble Speaker on 12th Septem- 
ber, 1983 for the fourth session” of the Sixth Vidhan Sabha (held in the 
month of September, 1983). ' 
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The names of the members of the Committee and the humber of 
-meetings attended by each one of them are given below :— 

Sr, Name of the Member No. of meetings 
No. aftendea 

1. Ch. Ved Bal, Deputy Speaker - Ex-Officio E2 
Chairman - - 

2. Sh. Balvir Singh Grewal, M.L.A. Member 3 

3. Sh. Dharam Bir Gauba, M.L.A. Member 3 

4. Sh. Nirmal Singh, M.L.A. Member 1 

5. Sh. Roshan Lal Arya, M.L.A. Member _ 3 

Meetings held and Business transacted ) 

The dates of meetings held, the number of members prese;nt and the 
business transacted at each meeting are given below :— 

Sr. Date of meeting Number of Business transacted 
No. members 

present 

1 2 .3 4 

1. 30-10-1983 2 Discussion regarding enlargement of 
scope and functions of the Committec. 

2. 6-10-1583 (F
8 ]

 

(i) Discussion regarding enlargement of 
scopeand functions of the Committee; 

(ii) The Committec decided to undertake 
the study tour of Orissa, West Bengal 
and Manipur in the Ist week एव Decem 

* ber, 1983. 

3. 14-11-1983 2 (i) Discussion regarding enlargement of 
scopeand functions of the Committee. 

(ii) The Committee approved the study 
. " tour of Orissa, West Bengal and 

* Manipur from 12th December, 1983 
to 24th December, 1983, 

4. 12.12,1983 2 Discussion regardipg eplargement of 
. scope and functions of the Committee. 

5, 2-2.1984 3 (i) Discussion regarding enlargement of 
scope and functions of the Committee. 

(i) The Committee postiponed the tour 
. programme due to impending session. 

Proceedings 

A tecord of the proceedings of the meetings of the Committee has 
been kept in the Haryama Vidhan Sabha Secretariat.
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हा. The Committee consisting of five members of the * Haryata 
han Sabha "was nominated by the Hon'ble Speaker on-..12-3-1984 

"March, ~1984). 

The names 'ए the members of the Comniittee arc'gi'ven'.-bclo'w T— 

th Vidhan Sabha (_h'eld in the month of 

" Sr. 
__No. 

Name of the member 
गा 

Y 

L. Ch:Ved Pal, Deputy Speaker - Ex.Offcio Chalvman 

2. 

3, 

.Ch.‘-.V__ed-P'a.I, Deputy Speaker _ 

Sh, Ba'l.vir' Singh '.G.rewal, ‘M-.L.A. | 

Sh. Dharam Bir Gauba, M.L.A. 

Sh. Nirmal Singh, M.L.A. 

Sh.RoshanLal Arya, M.L.A. 

Ex-Officio Chairman 

Member. 

‘Member | 

Member 

Member 

Meetings held and Business transacted * 

The Committee did not held any meeting upto 31-3-1984. 
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1 2. i, RULES COMMITIEE न. न यह", 

T .. &% The?Committee consisting of eight Meinbers of the Vidhan Sabha . 
.o who were nominated by the Speaker on the 28th April,. 1983 vide Noti: - 

%“P fication No. HVS-LA-77/83/24,"dated the".28th April, 1983 गाए, 

T The Committee held only one meeting * during theperiod under . 
कम review. The names of Members and the number of meetings attended by - 

¥ each one of them are shown in the following table:— T 

; लि छा Name of Members R < साफ, of बा 
. No - ८ . - “;meeting 
= o, . “attended. - 

3 1. Sardar Tara Singh, Hon’ble Speaker " *Ex-Officio R T 
Chairman . गाजर * 

Fie - 
p i 

2. Ch. 5.5. Surjewala, Irrigation & Power Member .~ . 1 ;| 
Minister » .+ v R B 

* 3. Sardar Harpal Singh, Public Works (B & R) Member . 
. . Minister $- .~ 
et 4. Dr. Mangal Sein _ Member - 

5. Ch. Ishwar Singh : .t ) Member , A ¥_. ) 
- A & 

6. ‘Dr. Bhim Singh Dahiya . Member e जाए हो 

7.  Ch. Inder Singh Nain Member R 2 

-, 8. Sh. Roshan Lal Tiwari . . Member . 7 = 

The Committee inits meeting held on the 17th June, 1983, discussed - 
the scope and functions of the Committee and authorised the Hon 
Speaker to constitute a Sub-Committee . L 

L] 

.. The Hon. Speaker on the same day i.e. 17th JTune, 1983, ¢onstituted 
the Sub-Commiittee of the Rules Committee consisting of the following- 
vide Notification No. HVS-LA-77/83/35, dated the 17th June, 1983 :— 

* 1. Ch. Inder Singh Nain Convenor 

9 2. Ch; Ishwar Singh ' "Member 

3. Dr. Bhim Singh Dahiya e Member 
[ 

to consider the Rules of Procedure and Conduct of Business in’ the 
Haryana Legislative Assembiy and to suggest the amendments modi- 
fications and additions हॉट, therein inthe light of the Rules of Proéedure 
and Conduct of Business in the Lok Sabha and- other State Legislative 
Assemblies “in India, न कर ] , 

- »' 

+ 
b 

दि The Hon. Speaker, jater -on, nominated Dr. Mangal Sein, ने... 
" as a'special invitee on the said Sub-Committee, w.e.f. 19th July, 1983 

vide Notification No. HVS-LA-77/83/36, dated the 19th July, 1983 
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“ 4. .The -Sub;Cominittee heldy, 39 meetings. Tle number*of, meetings,-, . =%~ 
* attended by.each meinber s shown in the following. tablg : o Ay 
शा wm 8 e M » R, 

T - B T o ) पहन 

. . उषा, +. पिघ्ाएठ of Member % | N No!of meetingsattended =~ .. —w 

5. Do था L S -V AN 
P e . *a = T e . d T - _4,.! 

"« L. ChrInder Singh’Nain o 2 -  Convener 20, " . 
A L. 5, T . 

न «2. उठाए, Ishwar आइए * .0, . - Member .- 32 .. b 
T ey e ' o S 

_ - 3, +Dr. Bhim. Singh Dahiya® "~ Member 38 fw, 
o . . % 
=", -Special Invitee ' AL 

7 4. Dr. Mangal Sein Member 21 - ' 
L ] 4 % . N 

" Meectings- at. places other than Chandigarh . 

e - - - 
:"‘- Thie. Sub-Commiittee out of these 39 meetings held eight méetingsi.e. - 
-~ fourrmieetings each at Mussorie and Simla and also discussed with ‘z, 

thé Speaker, Himachal Pradesh, regarding the Rules of Procedure and 
mattber_s of common interest “during their stay at Simla., ” 

=, . Report preseated - U T पैन 

जि दि The'. Sub-Committee, after examining the Rules of Procedure and 
Conduct of Business in the Haryana Legislative Assembly with reference 
to पीट Rules of Procedure and Conduct of Business in the Lok Sabha and N 

-~ dther State Legislative Assemblies, presented their report to theSpeaker L 
on फिट डा March, 1984 ) A 

1 
t. - 

N Proceedings ; o . - 
- "'.P . . न जा 

< & A record ! of proceedings of the meetings of the Committee/Sub-. . " 
Committee has been kept पा the Haryana Vidhan Sabha Secretariat 
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